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you have to observe economy in your 
speaking and in your time also. 

THE  BUDGET   (RAILWAYS).    1962-
63—GENERAL    DISCUSSION—contd. 

SHRI K. MADHAVA MENON (Kerala); 
Mr. Chairman, Sir, it is rather a 
disadvantage to speak at the fag end of 
the debate when most of the things that 
have to be said have already been said. I 
had partaken in the Railway Budget 
discussion last month and I am afraid I 
may be repeating now many things which 
I said then when the Vote on Account was 
introduced here. 

Sir, we can certainly congratulate 
ourselves on the general improvement 
shown by the Railway Ministry and the 
Railway Board and all the people 
employed on the Railways deserve our 
hearty congratulations for the wonderful 
improvement shown in our Railways all 
these years. With all that, Sir, I do not 
know how far the proposed increase in 
railway fares will be welcomed. Of course. 
taxation is never welcome . . . 

SHRI S. C. DEB (Assam): May I know. 
Sir, who is representing the Railway 
Minister? 

SHRI     AKBAR ALI KHAN 
(Andhra Pradesh): Dr. Gopala Reddi. 

MR. CHAIRMAN: Mr. Gopala Reddi is 
taking notes for the Railway Minister. 

SHRI K. MADHAVA MENON: The 
increase in passenger fares is, I think, a 
little bit unfortunate. 

MR. CHAIRMAN: Here is Shah Nawaz 
Khan coming. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI SHAH 
NAWAZ KHAN) : I am sorry, Sir; I was held 
up in the other House where I was  
answering questions. 

SHRI V. M. CHORDIA (Madhya 
Pradesh):   The train is late, Sir. 

SHRI K. MADHAVA MENON: Sir, the 
increase in the I class and II class fares is 
bad enough, but the increase of a little 
more than 10 per cent, in the III class 
fares will be very very 

Irksome and hard on the      common; 
people here.    Sir,    the    increase    in 
fares is sufficiently bad, but yesterday the   
Deputy   Minister,     in  the    other-House, 
justified it on the ground that we have the 
lowest rates of fares in the world.    It may 
be true, Sir,    but it is also to be borne in 
mind    that we are perhaps the poorest 
people in the world.    Our    country is a    
poor country—it  is   of  course 
improving— and compared to the average 
income the increase in fares is rather 
unfortunate.      I  know you    have to    get 
money  and  without taxing    the    III class  
people you  cannot  make much money by 
taxing    the I and II class, people  alone.    
Yet  I have  to  repeat the feeling that it is 
hard on people travelling III class.   There 
is the law of  diminishing  returns   and 
^perhaps this might  lead  to ticketless    
travel, much more than what we are having 
now.    When    people   cannot afford to 
pay,   that  will  be the  general  trend. Sir, 
we know the oft-quoted story of the 
introduction of penny postage in England.    
Before  the   penny  postage was  
introduced,      the      postage  was 
considered to be very heavy and    at that 
time the Postmaster-General one day 
noticed a girl going to the    post office  and  
getting a    bearing    letter-there.    She 
took the    bearing letter, looked at its sides 
and then handed it back;  she refused    to    
take  it.    The Postmaster-General took 
pity on her^ paid the excess     postage, 
took     the letter and handed it over to her.    
It was an act of charity.    The poor girl" 
told  him,  "Sir,  you    need    not have 
done  this.    Because    of    the    heavy 
postage it is an arrangement between me 
and   my   brother   that   there   is nothing 
particular to report and   he will send a 
letter to me 'bearing' containing nothing in 
it.    And this letter contains nothing."    And 
it seems this gave  the  clue    to    the    
Postmaster-General  to      introduce    the      
penny postage  in  England.    When  this  
law of diminishing returns is there, if you 
increase fares like this, I do not know how 
it is going to serve your purpose. Sir,  I 
have not much    more   to say about that.    
As I    said, I may     be excused for   
repeating and repeating;; 



 

 

and repeating has certain advantages 
also, that of emphasising certain things, 
since I did not get a reply. 

I refer now to the use of diesel engines. 
I am unable to understand the policy of 
the Railway Board and the Railway 
Ministry in the use of diesel engines in 
areas where coal is abundant. In the 
South coal is not available at all. In 
Andhra Pradesh there is some coal, but 
the major portion of coal is in Upper India, 
in the States of Bengal, Bihar and 
Madhya Pradesh. You are using diesel 
engines in these areas to carry coal to the 
South. You have to have the wagons for 
that, you have to have the engines for 
that. Yet we do not get the coal in time. 
There are a number of occasions when in 
the South trains had to be dislocated, 
their number reduced or stopped even for 
want of coal. So when you use diesel 
engines here, why not use them in the 
non-coal areas? And why should you 
carry coal using diesel engines in Bihar 
and Madhya Pradesh? It is like carrying 
coal to New Castle, an old proverb. You 
have sufficient coal there; you have no 
coal in the South. So I do not understand 
the rationale of the policy of the Railway 
Board in using diesel engines in areas 
where coal is abundant and where coal 
has to be transported.    I wish this stops. 

Then one or two local grievances or 
demands I have to voice, and then stop. I 
have to stress the necessity of doubling 
the line from Coimbatore to Cochin. 
Coimbatore practically is the Ahmedabad 
of South India; it is the biggest industrial 
centre in Madras State. Cochin is the 
nearest port to Coimbatore. Considerable 
dislocation and obstruction to traffic are 
there. It is because of want of sufficient 
haulage capacity. This can be mitigated if 
you double the line from Coimbatore to 
Cochin since Cochin is its nearest port. I 
suggest, Sir, that the taking up of doubling 
the line from Coimbatore to Cochin is very 
necessary and may be considered. 

Sir, I have generally to complain that 
for the last six years, ever since the 
starting of the Ernakulam-Quilon line, no 
new line of railway has been taken up in 
Kerala. Sir we are perhaps the most 
populous place in the whole of the 
country and any amount of 
communications will not be sufficient for 
us. You conducted an enquiry to have a 
line from Telli-cherry to Mysore. The 
investigation has been completed and I 
think it is favourable. Why not take up that 
line and some other lines which the 
Kerala Government have been pressing 
upon you, a line from Ernakulam to 
Alleppey and Alleppey to Mavali-kara, 
connecting it with the Quilon line? A line 
from Dindigul to Kottayam will be very 
advantageous both for Madras and for 
Kerala State, This may be considered. 

There is another small matter. As I said 
already, our difficulty of travelling from 
Cochin to Bombay is very, very severe. 
You are running certain specials on 
certain occasions from Bombay to 
Cochin. The traffic from Bombay to 
Cochin is very, very heavy. There is one 
third class through compartment running 
in the Bombay Express which is attached 
to the Cochin Express at Arkonam every 
day. You have only to see what it is. As I 
said on a previous occasion, to say that 
people are packed like sardines is an 
insult to sardines. That is the way people 
are packed in that compartment. I 
request, Sir, that at least two or three 
trains a week should be run from Bombay 
to Cochin to relieve the congestion. 

Sir, we from the South, particularly from 
Kerala, who have to come Delhi, 
Members of Parliament including, have to 
come via Madras. Why we are compelled 
to stay for a day in Madras, I do not know. 
Why should a compartment not be atta-
ched to the Grand Trunk Express which 
could come from Kerala attached to trains 
like the Cochin Express or the Mangalore 
Express? People from Mangalore or 
South Ca- 
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[Shri K. Madhava Menon.] 
nara or other parts of Kerala) who have to 
come through Madras, have to stay at 
least 12 hours in Madras to get another 
train. Till the 1st of April the Grand Trunk 
Express used to reach there at about 
1215 hours and the Mangalore Express 
used to leave at 1300 hours, and there 
was a through compartment which used 
to take us up to Mangalore. But now the 
time table has been changed and the 
Mangalore Express leaves as usual at 
1300 hours and the Grand Trunk Express 
too reaches Madras at 1300 hours. So it 
is impossible for us to get the connection 
for that train. Why are not one or two 
through compartments in the Grand 
Trunk Express run to Mangalore? There 
used to be a Grand Trunk Express from 
Mangalore to Peshawar and there were 
two compartments running from 
Mangalore to Peshawar in those days. 
For various reasons the Grand Trunk 
Express stopped at Delhi and these 
compartments have been removed. I wish 
that thing may be reconsidered so that it 
may be a sort of help. Why the Railway 
Administration should have some sort of 
understanding with the hotel keepers or 
boarding houses in Madras that we 
should stay there for 12 hours before we 
leave Madras, I cannot understand. 

There is another very small matter. 
There is a railway station in Kerala in 
Malabar called Kuttipuram. It was a small 
railway station some four or five years 
ago before the Bharata-puzha bridge was 
constructed at a cost of about Rs. 26 
lakhs. That is the way to go to the famous 
temple ax Guruvayur. Before the 
construction of the bridge on the national 
nighway, the income from that station 
was only about Rs. 15 or Rs. 20 per day. 
I am told now the income is between Rs. 
3,000 to Rs. 5,000 per day, but the 
station remains as small and inconvenient 
as it was before. More than a thousand or 
two thousand passengers pass through 
that station every day but the 
convenience and amenities for them are 
very very bad. 

Of course, recently you have addect an 
upper class waiting room which is. no 
help at all and it requires remodelling very 
badly. 

Lastly, Sir, as I said before, please for 
Heaven's sake stop constructing any 
more of these corridor first classes. It is 
impossible to travel in them. You cannot 
take any luggage to that corridor. Then) 
you have common lavatories, four for fifty 
or sixty people during the day and for 
twenty-four during the night. In the 
morning the scene is something ridi-
culous. You cannot imagine it. Please, for 
Heaven's sake stop those corridor first 
class compartments ... 

SHRI AKBAR ALI KHAN: Specially for 
long journeys. 

SHRI K. MADHAVA MENON: . . . 
specially for long journeys, as my friend 
says.   Thank you, Sir. 

PROF. A. R. WADIA (Nominated): Mr. 
Chairman, Sir, it has been a very 
heartening experience to read the speech 
of the hon. Minister of Railways as well as 
the White Paper. It shows that the Railway 
Administration is quite conscious of the 
numerous things that it has to do, and I 
congratulate them on carrying them out. 
They have certainly shown a good record 
of work done in certain fields, for example, 
the increase 'of pay, the housing of the 
employees, more schools, more medical 
facilities, doabling of tracks in certain 
areas, manufacture of locomotives and 
wagons and carriages, and for all that we 
are grateful to the Railway Administration. 
But at the same time, Sir, we, who have to 
travel a lot, awe conscious of the endless 
deficiencies, and I think it is our duty to 
point them out so that the Railway 
Administration may seek to improve the 
conditions for the travellers. 

Firt of all, Sir, we are painfully 
conscious of the abnormally large number 
of accidents that have taken place in 
these last ten years of our indpendence. I 
dare not suggest, nobody can possibly 
suggest, that anyone within or outside the 
Railway Admi- 
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nistration can be happy about it, and I 
am glad that the Kunzru Committee has 
been appointed to report on it. I do not 
know if the illness of our friend has held 
up the meetings of the Committee. But I 
hope the report will soon be out and it 
will be very useful to find out what the 
causes of these accidents are. 

One very interesting suggestion was 
made by my friend, Mr. Ruthnaswamy 
yesterday that in the previous years 
particular engines were placed in charge 
of particular engine drivers. There was a 
short of rapport between the two. We 
know, for example, that if a man drives a 
particular car, he knows what exactly the 
weaknesses of that car are and how he 
can get over them. Possibly the same 
principle applies to an engine driver. I 
gather from him that that practice is no 
more in vogue. It might be worth while 
considering whether in the interests of 
the travelling public that practice should 
not be revived. 

We are also painfully conscious of the 
increasing lawlessness, the robberies 
and even murders that take place in our 
trains. Well, that is a very sad feature. I 
do not know what the Railway 
Administration can do about it, but I 
know that the travelling public is 
extremely nervous. Even ladies 
belonging to very wealthy classes, who 
can easily afford to travel in the first 
class, do not dare to do so. They prefer 
to travel third class and face all the 
inconveniences simply in the interest of 
their own security. Something coul«l be 
done, something should 15e done. It 
may mean money, employment of extra 
guards and all that sort of thing, but it 
has to be done to give a greater sense 
of security to the travelling public. 

Now. in the matter of catering, the 
Railway Administration seems to b;1 

fond of the departmental catering but I 
can assure them, as somebody also 
said yesterday, that it is really a failure. I 
think there is something to be said for 
the    work of the private 

sector so far as catering is concerned. The 
private sector would be interested  in 
maintaining proper standards, giving good 
food and insisting on the cleanliness    of    
the    dress.    At   the present time, we find 
that the servants are     extremely     dirtily     
clad.   For instance, I can hardly imagine in 
the days when catering used to be in the 
hands of Spencer    and    Company or 
Brandon  and     Company     that  their 
servants would be allowed to put on white 
clothes dirty  in a very repulsive manner 
but it is a very common sight now.   I  think    
the  sooner you take into consideration not 
what the Administration thinks to be the 
best in catering but what    the travelling 
public thinks to be the best in cater* ing 
and    revive the old    custom of private  
catering so that the Railway Administration 
can have a good check on them as they 
cannot have in their own Department,    it 
will be a great service  to   the  travelling  
public. 

Somebody also referred to the 
nuisance of the loud-speakers and I 
heartily endorse that. I think it requires a 
particular type of voice. The way in which 
the loud-speakers are used adds to the 
noise but not to the information to the 
travelling public. In this connection I would 
pay a compliment to the ladies probably 
who have a softer voice and that 'can be 
better heard by the travelling public but as 
it is, I really do not know what is 
announced by these speakers at present. 
They ougfit to be given a certain amount 
of training as to how to speak, from what 
distance to speak from the mike and so 
on. 

Then there is another very serious 
grievance that I have and that is about 
the dimness of the lights even in the so-
called first class, sometimes even in the 
air-conditioned carriages, but not so 
commonly. Unfortuantely, I am 
accustomed to read till late at night and I 
am perfectly certain that there are many 
others who are in that habit and when 
there is very dim light, it is extremely 
difficult to read anything.   I do not know 
why there 
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should not be standard lights in all the 
carriages, whether it is in the South or 
whether it is in the North. 

Then very often when we travel, there is 
no water in the toilet. Somebody also 
complained and I heartily endorse it, that 
our lavatories in the trains are often very 
dirty. Possibly it may be the fault of the 
travelling public, I do not deny it, but they 
require a certain amount of education and 
if directions are put up, I think it might be 
possible to overcome this serious defect. I 
did suggest on previous occasions, more 
than once, that the best type of system 
that we should have is not merely the 
Indian system of squatting nor even the 
Western system of having commodes but 
something in between the two, where the 
seat of the commode could be lifted if 
people did not want to use it. I think that 
would be the best system. It would cater 
to the needs of those who are habituated 
to squatting and those who ;are 
habituated to using commodes. 

There is the problem of overcrowding. 
Last year Shri Jagjivan Ram openly said 
that it would not be possible to avoid this 
overcrowding for a number of years. I do 
not find that note of pessimism in the 
speech of the present Railway Minister 
this year but the fact remains that there is 
overcrowding. I think the increase in the 
third class fares is like adding insult to 
injury. There is no guarantee that after 
charging more, more facilities will be given 
to the third class passengers or more 
trains will be run for their convenience. I 
think that is a very serious matter to be 
considered. I do feel that there is no 
justification for increasing the third class 
fares. If only the Administration were a 
little more efficient— and they could be 
more efficient if they want to be—or if the 
railway employees are more honest as 
they should be the amount of ticketless 
travelling that is going on could be easily 
put an end to and the lakhs of rupees that 
are being lost now could 

be easily recovered and I think that would 
go far towards meeting the requirements 
of the Administration. There is no need for 
increasing the third class fares. I do admit 
that there may be a need for increasing 
the fares for the higher classes—the first 
class. I have never been able to 
understand why the Railway Adminis-
tration is so fond at times of carrying on 
useless experiments. Why did they 
abolish the first class? Why are we having 
a pretence of first class at present? There 
was no justification for abolishing the first 
class, as was done some years ago. Who 
benefited by it? There was a certain 
amount of revenue coming from it. That 
was given up. Now the second class wa; 
converted into first class so that even a 
Minister described our first class as 
pseudo first class, not really first class. 
They do not maintain the proper 
standards that we experience in the first 
class on the foreign railways whether in 
Europe or even in other places. Therefore, 
I do not grudge if the first class fares are 
increased. In fact I would go a step 
further. I would appeal to them to revive 
the old fTr.it class and do away with this 
pseudo first class that we have now. Now 
I remember, at the time that this was 
done, almost a promise, was held out by 
the Minister that there would be more air-
conditioned carriages in the different 
trains. I regret to say that the promi e has 
not been fulfilled at all. On the contrary, I 
find a definite tendency to reduce the 
number of air-conditioned carnages. I do 
not know his name but a Member from the 
Communist ranks yesterday suggested 
that the air-conditioned carriages should 
be altogether abolished. I do not think it is 
a fair proposition. Specially in a country 
like India, air-conditioned carriages are 
really necessary and if you want to attract 
foreign tourists, as you often do without 
caring to see as to what the foreign 
tourists required, it will be a very 
retrograde step to have the air-
conditioned carriages abolished alto-
gether. 

Now, I do not know if there is any 
consistent system being followed   by 
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the    Railway   Administration.    When we 
used to have different companies 
managing    the different Railways,    I 
could understand the differences. There 
was a certain amount of   competition 
between these    different    companies, 
but now  all the  Railways belong to the 
Indian Government and   I think we have a 
right to    expect that   the same policy 13 
being followed by all the Railways.    They 
may be   named Northern Railway and 
Western Railway   as   a   matter    of    
convenience, but    after    all,    they    are    
all    run by    the    Government    of India. 
Now I find a great deal of discrepancy.   I 
find for example that on the Calcutta side 
even a passenger train has a daily service   
of   air-conditioned    carriages but an 
important mail like the Madras Mail 
running from Bombay to Madras has 
absolutely no  air-conditioned carriage. 
There is the important train, the Bombay-
Madras Express,   which   has air-
conditioned    carriages—not    daily but 
only on some days in a week.    I wonder 
why this sort of differentiation is to be 
followed and found in the different  sectors   
of the  country.    There should be a 
certain amount of uniformity and I think 
there should be more air-conditioned   
carriages   if  you   are not going to revive 
the old first class. My friend over there 
even went to the length  of advocating  the 
abolition  of saloons for officers. I am 
afraid he does not know  what  he  is  
talking  about. The   officers  require    
these     saloons. They often have to go to 
places where there are no    decent   
waiting   rooms even, where there are no 
hotels, and these    saloons    are   
practically    their homes for two or three 
days to work in. Therefore it would be a 
very retrograde step to have these 
saloons abolished. I am perfectly certain 
that the railway officers are not going to 
support that proposition. 

We are all conscious of the extremely 
difficult transport position. There is very 
great difficulty in getting transport. For 
example the transport of coal was held 
up, as was pointed out by many here. 
This has caused difficulty -in South India 
and it has also created 

difficulty in the running of the textile mills 
in Ahmedabad. We are all conscious of 
the fact that our goods traffic rhould not be 
neglected and that it should be 
encouraged in tne interest of the public at 
large. Now, there should really be no 
sense of competition between the 
Railways on the one hand and road 
transport or bus transport on the other. I 
am afraid the previous Railway Minister 
was a little suspicious, in fact almost 
hostile, to the increase in bus traffic. I do 
not think there is any need for any sense 
of hostility or rivalry. Buses should be 
encouraged in the interests of the 
passengers and to relieve the strain and 
pressure on the Railways themselves. 
That would enable the Railways to make 
greater use of the available facilities for 
goods traffic. 
[THE DEPUTY CHAIRMAN in the Chair] 

There is one other matter to which I 
would like to refer. I find that the General 
Managers are changing far loo often, 
sometimes in 6 months or one year or a 
year and a half, and that is much too short 
a period for any General Manager to make 
himself felt. It may be that these are the 
highest officers in the Railway 
Administration and they are persons 
generally on the verge of retirement. Even 
so, I would suggest that in the interest of 
efficient service, such persons may be. 
given extension. They should not be 
retired as soon as they attain the age of 
superannuation. If they are really efficient, 
they should be continued. If they are not 
found fit enough for extension, then even 
at the risk of doing some inju tice, younger 
persons might be appointed so that they 
may function longer and more efficient^ as 
General Managers. After all, a year or two 
is too short a period for any high officer to 
do his work to h's complete satisfaction. 

Well, Madam, these are the few re-
marks that I have ventured to make from 
the point of view of the travelling public. 
After all, the wearer knows where the 
shoe pinches.   There is no 
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reason for any administration to be 
completely self-satisfied or complacent 
for the merely good is always the enemy 
of the better. 

SHRI K. SANTHANAM (Madras): 
Madam Deputy Chairman, as I was not 
present on the 19th, I hope you will permit 
me to offer you my congratulations on 
your election to this high office. 

I am sorry the new Railway Minister is 
not present here. 

SHRI SHAH NAWAZ KHAN: He is 
replying in the other place. 

SHRI K. SANTHANAM: I understand 
that it is not his fault and that he has to be 
in the other House now. I think that this is 
not a good arrangement, that the debate 
on the Railway Budget should be held 
simultaneously in both the Houses. I think 
it would have, been better if our time had 
been devoted to the consideration of Bills 
and the debate on the Railway Budget 
postponed to a time when the Minister 
could attend this House, because it is not 
right that the new Minister, the Minister 
who has taken charge newly, should be 
absent from this House when for the first 
time this debate is going on. 

Madam, I want to deal with some 
fundamental problems connected with the 
Railways, but before I do so, I wish to 
make a passing reference to the question 
of the increase of the railway fares on 
which many speakers have concentrated. 
I think it is but right that the Railways 
should maintain a sound financial position 
and I do not at all think that the present 
increase in the railway fares is either 
excessive or unwarranted. I hope the 
Railway Minister has been advised that 
with the present increase he could carry 
on the Railways for the entire duration of 
the Plan. It is not right that in such a public 
utility service as the Railways, the fares 
and freights should be frequently 
changed. I hope that with the present 
increase in the fares the Railway 
Administration will    be 

able to manage during the rest of the 
Plan. If that is done, I think the people of 
India should be content. 

One other small point I wish to make 
about these fares. It was right that the 
increase in freights and fares for the first 
50 miles should be small, because they 
are paid mostly by peasants going to the 
fairs and shandis. It is also right that the 
suburban passengers should be let off 
lightly, because they have to go every day 
to their officers and place of work. But I do. 
not see any justification for the telescopic 
fares for all distances. After all, the long-
distance passengers are comparatively 
well-to-do passengers and they can afford 
to pay. What the long-distance passengers 
require i: better comfort in travel, and if the 
Railways provide these comforts, I do. not 
think they will grudge to pay. If, for 
instance, instead of increasing the-fare 
from Madras to Delhi, from Rs.. 41 to Rs. 
45, the Railway Minhter had not adopted 
the telescopic fare but had increased it by 
Rs. 10, people would not have minded 
provided conveniences are properly given. 
Recently, I had occasion to get into the 
middle-berth in the three-tier third class 
sleeping coach, from Villupuram to 
Madras. I wish it were made obligatory for 
the' Railway Minister and the Railway 
Board to travel on those benches at: least 
for 100 or 200 miles. The arrangement is 
so bad and it is difficult to get into one of 
those berths. It is difficult to get out. There 
is no staircase and these types are being 
set up without proper consideration. I think 
the long-distance passengers would cere 
more for these conveniences than for the 
actual fares: Therefore, I am sorry that 
these telescopic fare  have been 
introduced for these long distance 
journeys. 

Regarding the air-conditioned class, 
after all, it depends upon the actual utility 
of the coaches and I do not think that 
these air-conditioned compartments have 
been utilised to the full extent and 
probably that is the reason why the 
Railways are restricting their use or 
reducing it. 
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SHRI SANTOSH KUMAR BASU 
(West Bengal):    They are in fulJ use. 

SHRI K. SANTHANAM: Not always 
and only in certain seasons, and on 
certain lines. In any case it being after 
all a luxury arrangement, it can be 
justified only by its actual use and the 
actual revenue it brings in. 

In this interesting book giving a review 
of the performance of the Indian 
Government Railways, two claims have 
been made. One is that the Indian 
Railways have a high rank among the 
railways of the world and their per-
formance is not inferior to that of other 
railways. I entirely endorse this claim. I 
know that the Indian Railway system is 
one of the finest railway systems of the 
world and, by and large, it is running as 
competently as the other railway 
systems. 

The second claim made is that the 
Railways have been able to cope with 
their tasks in the recent years, this year 
as well as last year. I am rather doubtful 
about this claim. The Railways have 
somehow managed to carry through 
largely because the tagets of the Second 
Plan have not been fulfilled. If all the 
other sectors like steel, etc., had come 
up to their production targets, the 
Railways would have been in a very 
difficult position. The Railways are 
gasping for breath. There is not that 
marginal capacity which is essential in a 
fundamental service like the Railways to 
meet with peak traffic and emergencies. 
In a manufacturing industry you may be 
content with a» average. If you get 80 
per cent, of the production target you 
may be satisfied but not in an electric 
power house or a railway system. It is no 
use saying. "I have got an average of 80 
per cent." When there is an emergency 
or pressure, when coal or grains have to 
be moved and you say that you have not 
got the wagons, that will not do. 

Madam, on page 28 of this pamphlet, 
it is said, 

"Yet another factor that    affects 
transportation   is  the  fact  that  the 

lines leading out of the coalfields are 
saturated; indeed, most of the trunk 
routes on the broad gauge are being 
worked to 80 per cent, or more of their 
capacity, leaving inadequate margins 
for flexibility. Any unplanned shift of 
production from one field to another has 
also a serious effect on the availability 
of transport." 

Madam, ours is a mixed economy. It is 
not strictly controlled. Therefore, what 
they call this unplanned shift of production 
is an essential element of our economy 
and we should so design our transport 
capacity as to provide for this. It cannot 
be pleaded as an excuse for inability to 
move any kind of traffic. 

SHRI SHAH NAWAZ KHAN: May I 
intervene for a moment? By this what is 
meant is this: For instance, when we plan 
the carriage of coal, we plan for a certain 
amount from outlying fields and a certain 
amount from Bengal/Bihar coalfields. 
Now, production from the outlying fields 
did not come up to expectations, whereas 
they overproduced in Bengal/Bihar in 
relation to anticipations. Therefore, we 
found it difficult to carry this additional 
quantity. 

SHRI K. SANTHANAM: I appreciate the 
difficulty, but what I am saying is that they 
should have sufficient marginal capacity 
to cope with such difficuliias and they 
should not cut the capacities so fine that 
whenever there is an emergency, there is 
a breakdown. 

Madam, there are three major sources 
of weakness in oar Railway system. The 
first is metre gauge and narrow gauge 
lhaes. In pages 95 to 97 of this pamphlet, 
you get figures which ought to be 
alarming to the Railway Administration. 
We find that in the case of the metre 
gauge sections, the expenses in the case 
of passenger traffic is 130-6 percent, of 
the revenues; it is the same in respect of 
other coaching traffic. In the case of 
goods even, it is 108:5 per cent. The 
matter 
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IShri K. Sarrthanam.] 
is even wprse in the case of the narrow 
gauge lines where the expenses are 171". 
9 per cent, in the case of passengers and 
181" 7 per cent in the case of goods. Of 
course, comparatively, narrow gauge lines 
form a small part . and even such a high 
percentage need not worry us, but the 
metre gauge system is almost half of the 
entire railway system and we cannot afford 
for a long time to have half the railway 
system working at a great deficit putting a 
burden on the other half of the system. I 
know how difficult it is to convert the entire 
metre gauge into broad gauge; it cannot 
be done in a day but what I do suggest is 
that the Railway Administration should 
from now onwards evolve a plan, a 
systematic plan, by which the bulk of the 
metre gauge system will be converted into 
broad gauge. It may take twenty, thirty or 
forty years, but . they must have a regular 
scheme from now and go on doing it. A 
hundred or two hundred miles should be 
converted every year till the bulk of the 
metre gauge system is converted into 
broad gauge. If you take the Southern 
Railways, I would suggest to the Railway 
Administration that they should proceed to 
construct a broad gauge line from Madras 
to Tuticorin which is going to become a 
major port. For a time the existing metre 
gauge line will also function and finally it 
may also be converted so that they will 
have a double line broad gauge track. It 
may take ten or fifteen years. I am not 
saying that it should be done today or 
tomorrow but they must have the plan. 

The second source of weakness is the 
single line track. Of course, the British 
Government did not contemplate that 
India would develop economically as fast 
as we are doing and so they were content 
with la\ing a single line track. I know the 
Railway Administration is having double 
line tracks in many sections, but I am not 
content with the speed with which this is 
being done. I think it should be speeded 
un. 

The third source of weakness is the 
steam traction. Of course, we had coal 
and, therefore, steam was the natural 
motive power for us, but it has become a 
little out of date and, therefore, we should 
now dieselise our railway system, except 
where it can be electrified, as fast as 
possible. Unless the Railways take up 
these three things, conversion of metre 
gauge into broad gauge, double line 
tracking of all important lines and 
dieselisation, it will become progressively 
inefficient and unprofitable also. 
Therefore, I would suggest that these Five 
Year Plans for the railways would not do. 
The Railway Administration should 
approach the Planning Commission and 
tell them that instead of giving the railways 
Rs. 1350 crores for five years, they should 
be given Rs. 4,000 crores for fifteen years 
so that they can plan all these big chang-
es in a systematic manner. Now, it is 
piecemeal and I think much money is 
being lost by having this short-term plan. I, 
therefore, strongly plead that we should 
have a long-term plan. I do not want this 
to be confused with the so-called 
perspective planning. For education and 
other purposes you may have a 
perspective plan of fifteen years and it is 
enough to have allotment for five years, 
but for the railways I want an allotment of 
Rs. 4,000 crores and a regular plan for 
fifteen years, in which these three items, 
conversion of the metre gauge, double 
tracking and dieselisation will form the 
principal parts. If such a long-term plan is 
adopted, I have no doubt that the Indian 
Railways will become much more efficient 
than they are and much more profitable. 

In this connection, I wish to say a word 
about what my hon. friend, Mr. 
Ruthnaswamy, was saying the other day. 
He was saying that because the railways 
were a public utility service, they should 
not contribute to the General Revenues. I 
am afraid he has not had much time to 
study the figures. As a matter of fact, the 
Railways are not contributing much to the 
General Revenues.    According to 
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the calculations, out of Rs. 69 crores, 
about Rs. 61 crores constitute mere 
interest at about 3 and odd per cent. 

SHRI M. RUTHNASWAMY (Madras) :    
Interest at how much? 

SHRI K. SANTHANAM: On the capital 
at charge of Rs. 1900 crores. 

SHRI M. RUTHNASWAMY: And the 
interest comes to Rs. 62 crores? 

SHRI K. SANTHANAM: Yes, 19x3 itself 
comes to Rs. 57 crores; the interest is 3J 
per cent, or 3J per cent., which is the 
Government borrowing rate. So, the 
actual contribution to the General 
Revenues is only of the order of Rs. 8 
crores and I do not think he will consider 
this a very exaggerated contribution. He 
also suggested that the general tax-payer 
should pay for it. I think it is altogether 
wrong to make a suggestion like that. The 
general tax-payer is poorer than the 
railway traveller and he deserves relief 
from the Railways rather than be asked to 
pay for the Railways. 

Madam, I have also to suggest some 
major operational improvements. The 
goods traffic is being impeded by what 
are called the smalls. I would earnestly 
urge upon the Railway Administration to 
take up the question of the abolition of 
these smalls altogether and convert them 
into parcels. You can have two grades of 
parcels, one express grade and another 
ordinary grade and all these smalls would 
come into that and you can have a freight 
structure which is somewhere between 
the present smalls rate and the usual 
parcels rate. All goods traffic should 
proceed only in wagon loads. Then they 
will find that they are able to handle much 
more goods traffic than they do. 

Again, Madam, in America and other 
places there is a system of carrying 
goods by piggy backs; that is to say, 
wheeled trailers are loaded from the 
godowns and then they are put into rail 
chasis. They are then unloaded at the 
other end and taken to    the 

godowns of the people who have t© 
receive them. By this all the terminal 
difficulties, transhipments, etc. are eli 
minated. If we can devise a piggy, 
back which will go both into the metre 
gauge and the broad gauge chasis, 
then much of the transhipment can 
also be avoided. , 

During a recent visit to Malaya I found 
that the small railway system of Malaya 
was making 400 feet long welded rails in 
the workshops and by a very intelligent 
arrangement of open wagons they were 
taking these 400 feet welded rails to the 
lines and putting them there. If we can 
only have welded rails of 400, 500 or 600 
feet, then much of the discomfort of 
railway travelling can be avoided. Now it 
makes a tremendous rattling noise due to 
the short rails of 20 or 25 feet. I think we 
have to take a lesson even from the small 
railway system of Malaya—they have 
only a thousand miles there and see that 
all our rails are welded as quickly as 
possible. 

Lastly, I wish to urge upon the Railway 
Administration to review the phenomenal 
increase in staff which has taken place in 
the last ten years. I understand that the 
number of class I and class II officers 
attached to the Railway Board was only 
125 in 1952 and I think it is three times 
today. The hon. Minister will correct me if 
I am wrong. I wonder if there is any 
justification for this huge increase. There 
is some justification for a little increase; I 
can understand that, but for a three-fold 
increase I doubt if there is any 
justification. I also think it is wrong to 
have these so-called Additional Members 
in the Railway Board; it 5s an imitation of 
these Additional Secretaries. 

SHRI SHEEL BHADRA YAJEE (Bihar): 
Are you suggesting retrenchment in the 
Railways? 

SHRI K. SANTHANAM; They can be 
sent to other places where the officers are 
needed. I do suggest that some of the 
headquarters officers can be retrenched 
and the Railway Board can work as 
efficiently as they are-with a lesser 
number of officers. 
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SHRI SHEEL BHADRA YAJEE: It is a 
very reactionary idea. 

SHRI K. SANTHANAM: I am sure the 
Railway Board will work much more 
efficiently because it is cluttered up with too 
many people for the same duties. It is 
wrong to have one Member for traffic, and 
additional Member for traffic and many 
Directors for the same traffic and the result 
is that every file will go to three places or 
four places and the Parkinson Law will 
operate. I do think that there is considerable 
room for retrenchment, especially in the 
Railway Board and the headquarters. But 
this does not mean that I do not appreciate 
the work of the railways or their general 
efficiency but we are here to suggest 
improvements and I hope my suggestions 
will be carefully considered by the  Railway  
Administration. 

Thank you. 
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THE DEPUTY CHAIRMAN: The hon. 
Member can continue later. The House 
stands adjourned till 2.00 P.M. 

The House   then   adjourned 
for lunch at one of the clock. 

The House reassembled after lunch at 
two of the clock, THE VICE-CHAIRMAN (DR. 
A. SUBBA RAO) in the Chair. 
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SHRI J. H. JOSHI (Gujarat): Mr. Vice-
Chairman, Sir, I have heard the debate on 
the Railway Budget and I feel that the 
overall picture of the working of the 
railways is not so bad or so dark as is 
sought to be made out in some quarters. 
On the other hand, Sir, I feel that the 
performance of the Railways are fairly 
good for which the Railway Ministry, 
Members of the Railway Board and the 
railway staff spread all over the country 
deserve credit. 

Sir, the Railways have a massive 
programme and the success of the Third 
Five Year Plan depends upon the 
capacity of the railway to develop to such 
an extent that it can handle the traffic, 
both of passengers and goods, to the 
extent it is forthcoming. Now, Sir, the 
railways have, to my mind, some other 
mission to perform. Railway is not only 
the carrier of passengers or of the postal 
bags or parcels, but also the carrier of our 
culture, and I feel that it should set a 
model before the lakhs of passengers that 
travel by it in respect of three things. The 
first is utmost cleanliness; the second is 
utmost civility or courtesy in behaviour 
and the third is uniformity and purity in 
diet all over the country, and it should do 
it by performance and not by announce-
ments. 

Now, Sir, I will not repeat the 
achievements of the Railways, because 5t 
is so well known, for example the 
production of locomotives by the 
Chittaranjan factory, the production of 
carriages and wagons by the Perambur 
factory; it is so well known to Members of 
this House and also to the whole country. 
I will, therefore, come to some specific 
points. 

The first is the rise in railway fares. I 
cannot say that the rise in railway fares is 
justified looking to the present-day 
amenities that the III class passengers are 
receiving. Before developing this point I 
will cite some figures as to the earnings of 
the Railways. The earnings from the upper 
classes, in 1961-62, came to about Rs. 
17,22,00,000 and from the III class Rs. 
136,78,00,000 and the earnings from 
goods traffic came to about Rs. 
305,25,00,000. Now in the Budget 
Estimates for 1962-63 the earnings from 
upper classes are placed at Rs. 
17,53,00,000, and from IH class at Rs. 
137,47,00,000, and the earnings from 
goods traffic are placed at Rs. 
327,75,00,000. Now it shows that the 
earnings from the upper classes are 13 
per cent, those from the III class. To put it 
the other way, the earnings from the III 
class are about eight times those from the 
upper classes. Now this means that the 
rise in the fares for III class will fall mostly 
on the people of the middle class and of 
the lower middle class and on people of 
the still lower strata. I would say that the 
amenities of the people should be looked 
into first before raising railway fares. I do 
not at the same time say that the Railway 
is not in need of larger sums of money for 
development activities. I would, therefore, 
place some constructive suggestions 
before the House. I would say that instead 
of three classes in the railways there 
should be four classes. The I class and 
the II class should be as they are and their 
fares should be raised as suggested in the 
Budget Speech by the Railway Minister. 
What I say is that there should be 
introduced a new III class with sitting 
accommodation for all the passengers to 
the extent of the compartment's capacity, 
and the fare for that class should be the 
same as the increased fare proposed for 
the present III class in the Budget Speech, 
and the present-day III class should be 
converted into a    fourth class    in 
which the only amenity is the amenity of 
crowding or overcrowding, and for that 
class there should be no rise in the fare. 
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Now, Sir, I come to the other point, the 
rise in railway freight charges. There also I 
should say that concessions should be 
given in the case of food-stuffs, in the 
case of vegetable?, in the case of oils, in 
the case of coarse cloth also, so that the 
rise in freight should not fall on or should 
not be burdensome   to   a  common-class  
man. 

Now about overcrowding it haj been 
stated that there is a reduction from 30 per 
cent, to 11 per cen'. 01 the broad gauge, 
and from 16 per cent to 13 per cent, on the 
metre gauge. Coming from Saurashtra I 
should say from my experience that there 
is no reduction at all there in the over-
crowding, and the reasons are very 
obvious. I would cite one instance. A 
broad gauge railway train starts from 
Bombay, I mean the Saurashtra Mail and 
the Saurashtra Express. It stops at 
Viramgam. Now that train comes generally 
crowded if not overcrowded on all the 
days. At Viramgam one metre gauge train 
is waiting to take all the passengers of the 
broad gauge train. Now you can imagine 
how overcrowded that metre-gauge train 
would be, and the III class passengers, 
who form the bulk cxE voters, who are 
called the masters •of the Government or 
the makers of 1ihe Government, well, they 
have to run breathlessly from one end to 
the other to find space even on the foot-
boards. Now the reason for this 
overcrowding, as I told you, is so obvious. 
Previously, before independence, two 
trains were running from Viramgam, one 
for Bhavnagar and the other for Rajkot or 
Veraval. We Itnow that during all these ten 
years the people have become more 
travel-minded; there has been an increase 
in passenger traffic. Such being the case I 
suggest that there should be two trains 
running from and to Viramgam so that 
overcrowding may be reduced to some 
extent. But. as I said, there will be reduc-
tion in the overcrowding but the crowding 
will still remain so long as a third rail link is 
not given to Saurashtra.    Some time   
back there was 
180 RS—5. 

a traffic or an engineering survey of 
Bhavnagar-Tarapur broad gauge link, but 
thereafter nothing has been heard about 
it. I would request the Ministry to look into 
the case and see whether a third link can 
be given to Saurashtra so as to reduce 
this overcrowding or crowding. 

About wagons, Sir, the supply is very 
short. I have received a copy of a letter 
addressed to the Divisional 
Superintendent, Western Railway, by the 
Secretary, Rajkot Chamber of 
Commerce. This is one of the hundred 
odd complaints about shortage of wagons 
that they receive every day.   They state: 

"Booking traffic this side totally 
closed since four five months parti-
cularly stone traffic. About thirteen 
hundred wagons Demand reported 
pending from Ramganjmandi. Request 
look into the matter and reopen traffic 
at the earliest." 

Some time back a report appeared in 
the press about the complaints made by 
the Ahmedabad Textile Mill Owners' 
Association regarding shortage of 
wagons and coal. It was also reported 
that the industry was on the verge of 
closure on account of that shortage. Now, 
in Saurashtra also industries are 
expanding every day, in Porbandar, 
Rajkot, Jamnagar, Bhavnagar, Morvi and 
other places, but the development is 
sometimes hampered on account of this 
shortage. I would request the Ministry to 
look into this matter also. 

There is another point. It has been 
mentioned in the reports and the White 
Paper that doubling of track has been 
done over about 800 miles. But in 
Saurashtra there is no question of 
doubling of the track. There Is only one 
track and that too hag not been renewed 
for a number of years. The arrears of 
renewal of this track are mounting. In 
certain sections there is control on speed. 
Although now from Rajkot to Viramgam 
and from Bhavnagar to Viramgam 1hat 
control has been lifted,  still there is 
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[Shri J. H. Joshi.] a large area in 
Saurashtra where speed control is still in 
force. I would like the Ministry to see to it 
that before the question of doubling the 
tracks elsewhere is taken up, the question 
of renewal of the only tracK in Saurashtra 
is taken up first. 

There is another very small point. There 
are three Ministers in the Railways, and 
their budgeted expenditure comes to about 
Rs. 500—700 crores. For the general 
administration there are about more than 
forty or fifty Ministers. Now, the Railway 
budget is almost half of the budget for the 
general administration. 1 think the number 
of Ministers in ths Railways should be 
raised to eight s~> that each Minister Or 
Deputy Minister is assigned the 
responsibility of looking after one Division, 
so that he can look into the grievances of 
his Division and give it proper care and 
attention. 

[THE DEPUTY CHAIRMAN in the Chair.] 
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3 P.M. 

SHRI BABUBHAI CHINAI (Maharashtra) 
: Madam Deputy Chairman, I rise to make 
a few observations on the Railway Budget 
which has been presented to the House 
by the hon. Minister of Railways. Madam, 
a flat rate of increase in fares and freights 
which is expected to yield Rs. 21*28 
crores during the current year, I am afraid, 
will seriously impede the industrial 
production in the country. The Railway 
Minister has justified the increase on the 
ground that the Railway Freight Structure 
Enquiry Committee and the Committee on 
Transport Policy and Co-ordination have 
recommended to this effect. However, the 
recommendation of the Committee on 
Transport Policy and Coordination that the 
existing difference between the lowest 
and the highest freight rates should be 
brought down, provides no basis for 
pushing up the burden on freight traffic as 
a whole. 

I am aware of the need for securing 
additional finance for rehabilitation and 
expansion which has been adduced as 
one of the reasons for increased revenue, 
but I do not agree with the policy of 
increased revenue through increasing 
freights and fares. This is 

particularly so if no effort of any significant 
kind is put forward to improve operational 
efficiency. A look at the "Review of the 
Performance of Indian Railways"—an 
official publication distributed along with 
the Budget papers, discloses that the 
average speed of goods trains has 
declined on broad gauge lines from 17'4 
kilometres in 1950-51 to 15-7 kilometres in 
1961-62 on all traction, and from 15" 0 
kilometres to 13-6 kilometres on metre 
gauge lines during the same period. The 
wagon turn-round also has deteriorated. 
For instance, on the broad gauge, the 
number of days increased from 10-4 in 
1956-57 to 11-2 in 1960-61. More or less 
a similar deterioration is noticed on the 
metre gauge also. 

I do not agree with the official assertion 
that the impact of the incidence of the 
higher rates on prices will be negligible. In 
fact, the overall effect of freight 
adjustments and the supplementary 
charge of 5 per cent, will not only increase 
industrial costs but also push up prices 
over the entire economy to a greater 
extent than is suggested by the changes 
in individual rates. I am of the considered 
view that some" relief could have been 
given to industries which are facing 
serious difficulties. 

What is most regrettable is the absence 
of any reference to the recommendations 
of the Import and Export Policy Committee 
which suggested, inter alia, a general 
rebate of 25 per cent, on all goods put on 
board for export. Apart from exempting 
manganese ore from the purview of the 
latest burden, there have been no in-
dications of any steps likely to be taken in 
the future at least towards reducing freight 
rates on export goods. In fact, there is a 
serious danger that the propo ed revision 
of freight rates will act as an additional 
drag on exports. Since export traffic is only 
a fraction of the total traffic carried by 
Railvays, the concession suggested by the 
Kamaswamy Mudaliar Committee will not 
weigh heavily on the Rail- 
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way finances. I may point out inciden-
tally that Mr. Ramaswamy Mudaliar was 
also the Chairman of the Railway 
Freight Structure Enquiry Committee. 
The recommendation of the Railway 
Freight Structure should have been 
taken together with those of the Import 
and Export Policy Committee. 

The hon. Minister's speech surpri-
singly mentions nothing about the failure 
or inadequacy of rail transport during the 
year, with all its serious repercussions on 
the developing industries of the country. 
The situation that has developed due to 
restricted movement of coal for reasons 
of inadequate rail transport for instance, 
has disrupted the working of a number of 
industries in the country generally, and 
quite a few of the mills were recently 
threatened with closure. The situation 
has continued to deteriorate and the 
culmination of the crisis is reflected in the 
Coal Controller's recent orders of a 
general reduction in quotas of coal. The 
reason for this cut is stated to be the 
attempt to correlate the allotment to the 
actual availability of rail transport. It 
would thus appear that instead of the rail 
transport capacity being augmented and 
strengthened to be able to meet 
increased demand, the demand itself 
has been drastically cut down to suit the 
transport capacity. This is a retrograde 
step and, by and large, reflects on the 
planning and efficiency of the Railways. 

Coal is an important element of raw 
meterial for industrial development, and 
if the movement thereof has not received 
the attention it merits, it is obvious that 
industrial development and the planned 
targets must remain unaccomplished. 
On the basis of the projected raising of 
68 million tons of coal in 1962, a daily 
loading of about 8,000 wagons will be 
required. As against this) the Railways 
have assured only 6,950 wagons. It is, 
however, doubtful whether even this 
commitment will be fulfilled. Textiles and 
cement are a few other industries which 
have suffered heavily for want of 
necessary   rail    transport.    Wagon 

shortage has been perennial on the 
railways and it is imperative that this 
aspect of operation should receive im-
mediate and adequate attention of the 
planning and operating authorities in the 
Railway Ministry and the strength of 
rolling stock be augmented com-
mensurate with the industrial require-
ments of the country in the Plan period 
besides, of course, developing the other 
means of transport, namely, road and 
sea, to supplement rail transport. 

Coal transport apart, an analysis of the 
working of the railways discloses the stark 
fact that they have not been in a position 
to carry all the traffic offered. In fact, they 
have fallen short of the target. There was 
a shortfall of 8 million tons in goods traffic 
in 1961-62. Judged by the target of more 
than 245 million tons of originating traffic 
which they have to carry by the end of the 
Third Five Year Plan period, the Railways 
face a formidable task in the coming 
years. The shortfall of 8 million tons in 
goods traffic in the final year of the 
Second Plan has just been made good in 
the first year of the Third Plan, leaving 
again a similar shortfall in the target for 
the current year. 

A study of the industrial production 
trends discloses that there will be more 
than 245 million tons in terms of ori-
ginating traffic. For instance, the Third 
Plan provides for orignating traffic of 109 
million tons only, by 1965-66 under 
"general goods", as against 85 million 
tons in 1960-61 which represents an 
annual average increase of less than 6 
per cent. Thia will certainly be exceeded. 
An examination of the production trends 
of the various private sector projects 
shows that the increase in general goods 
will be of the order of 12 to 15 per cent, 
annually. Hence, the additional traffic in 
general goods by 1965-66 will have to be 
at least 145 million tons, as against the 
estimate of 109 million tons. This means 
that the railway programme will have to 
be stepped up so as to 



 

[Shri Babubhai Chinai.] 
carry at least 275 million tons of ori-
ginating traffic by 1965-66. 

There is no doubt that judging from the 
gross inadequacy of the present day 
available rail transport, particularly in the 
context of the coal crisis of 1961, the 
development of other means of transport, 
namely, road and sea, is a matter of 
sheer expediency. 

It has been argued that competition 
between road transport and the railways 
would militate against the public services 
obligations of the Railways, whose rate 
structure is based, in many cases, not on 
the 'cost of service' but on the principle of 
'what the traffic will bear'. While it may be 
true that the Railways have been per-
forming certain public service obligations, 
it should not be forgotten that it is not 
merely a question of competition between 
the two modes of transport, but also the 
interests of the users which should be 
taken into consideration, a point which 
was emphasised by the Masani 
Committee very clearly. 

The present trend in all advanced 
countries is in favour of road transport. 
The concern shown by the Ministry of 
Railways over .the inevitable diversion of 
a certain amount of its traffic to road 
transport in the coming years is certainly 
unwarranted. By and large, there is scope 
not only for the. development of the 
railways, but also road transport 
considering the growing requirements of 
the country. The efficiency of the transport 
system cannot be achieved unless there 
is competition between the various modes 
of transport. A nationalised enterprise as 
the railways should not use its position to 
create for itself a monopolistic status. 

With these observations, Madam, I 
have done-    Thank you. 

SHRI    SHAH       NAWAZ      KHAN: 
Madam Deputy  Chairman, I apologise 
for having to intervene at this stage. 
The Minister is busy in the other House 
'   Hnd he will reply to the Debate in de- 

tail tomorrow.    Therefore,   I will try and 
touch only on a few points. 

I am grateful to the very large num. ber 
of hon. Members who have so 
sympathetically understood the problem of 
the Railways, the immensity of the task 
which they have to perform and the 
difficulties which they are experiencing. 
Their sympathy and understanding will, I 
am sure, go a long way in encouraging 
the railway employees to perform their 
duty even better than they are doing at 
present. I can assure the hon. House that 
every railway employee from the highe.t to 
the lowest paid, is straining his every 
nerve to keep the traffic moving and to 
fulfil the expectations that the nation has 
from the railways. 

I know the feeling that exists in this 
House and also outside on this question of 
enhancement of rates on fares and 
freights. A large number of hon. Members 
"have spoken on this subject, some 
supporting the enhancement and others 
opposing it. I shall not enter into any great 
detail but I would like just to quote, for the 
information of the House, some 
comparative figures which may be of 
interest to the House. I am giving here a 
comparison of the average rates and fare; 
charged by the railways of India, Burma, 
Pakistan and Ceylon. I have deliberately 
compared our frieghts and fares with our 
neighbouring countries which have more 
or less similar standards of living and 
similar per capita income. The figures are 
very interesting. The rate per ton per 
kilometre on Indian Railways in 1960-61 
was 3'87 nP; in Burma, for the year 1959-
60, it was 8-10 nP; in Ceylon it was 13-52 
nP; and Pakistan, I have, got figures for 
East Pakistan, it was 6-08 nP. These are 
the comparative figures of freight rate in 
our neighbouring countries. Now, rate per 
passenger kilometre irrespective of gauge 
is—India 1:71, Burma 2-98, Ceylon 2-05, 
East Pakistan 2-24 and West Pakistan 2-
35. The per capita income in these coun-
tries    are    India    Rs.    327-3,   Burma 
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Rs. 238 84, Ceylon Rs. 590-59 and 
Pakistan Rs. 244- 77. I have deliberately 
given these figures so that the House can 
understand that we have not acted in 
such a heartless manner as some of my 
hon. friends apposite would have ms 
believe. 

SHRI BABUBHAI CHINAI: Will the hon. 
Minister enlighten us as to the total 
mileage in each country from where he 
has quoted the rates, the population of 
each country also? After all, the principle, 
"The greater the turnover, the lesser the 
cost" should prevail. 

SHRI SHAH NAWAZ KHAN: I would like 
to inform the hon. Member that, in most of 
the countries, the mileage is much 
smaller and their working expenses, 
therefore, may be more. 

A large number of hon. Members have 
said that the operational efficiency of the 
railways has deteriorated and that » large 
number of overage stock was being kept 
on the line. Madam, very much as we 
would like to take off all the over-aged 
stock from our railways, we have to keep 
them in veiw of the economy of our 
country, the resources that are available 
and that terriffic rate at which passenger 
and goods traffic is increasing. In such 
circumstances, in addition to bringing new 
stock on the line, it is our endeavour to 
keep as much of our available stock in 
action as possible after doing essential  
repairs. 

Now, talking about efficiency, the 
percentage of serviceable locomotives in 
the year 1950-51 was 81  05; in the year 
1955-56 it was 83-24 and in 1960-61 it 
was 85-48. The percentages of 
serviceable passenger coaches were 85-
83 in 1950-51, 89-81 in 1955-56 and 91-
74 in 1960-61. These are very revealing 
figures. 

Some hon. Membres complained that 
the speed of goods trains had gone 
down. The speed of goods trains has 
gone down because the goods trains are 
carrying heavier loads.   Here are 

the figures which give the true picture. 
The gross tonnage per goods train on the 
broad gauge in 1950-51 was 1,068; it was 
1,146 in 1955-56, and 1,354 in 1960-61. 
This is the rate at which the load of goods 
trains has increased. 

As regards the punctuality of trains, the 
percentage was 79-79 in 1950-51; in 
1955-56, there was a slight set-back and 
it came down to 77-99; in 1960-61 it was 
85-75. 

SHRI BABUBHAI CHINAI: Is it not a fact 
that this efficiency has been shown 
because of increased number of hours 
taken by the railways? The time taken 
has also been increased. 

SHRI SHAH NAWAZ KHAN: 1 shall 
come to that shortly. Now, a large number 
of hon. friends tried to make out that the 
railways have increased their punctuality 
by giving more time for covering the same 
distance. Here is the true picture. In the 
years previous to 1939 the overall time of 
journey taken by the 1 Up Mail from 
Howrah to Delhi was 25 hours and 35 
minutes and the average speed of that 
train was 34-9 miles per hour. From 1st 
April, 1962, the overall time —I will seek 
the indulgence of my hon. friend who was 
so critical about the performance of the 
Railways—of the same train, which used 
to take 25 hours and 35 minutes to come 
from Howrah to Delhi, is 24 hours and 45 
minutes and the average speed has in-
creased from 34-9 to 36" 6 miles. That is 
not the only instance. Between New Delhi 
and Madras the train which used to take 
47 hours and 52 minutes with a speed of 
28-5 miles per hour now takes 44 hours 
and 10 minutes, a reduction of over 3J 
hours. 

SHRI BABUBHAI CHINAI: Compared to 
what year? 

SHRI SHAH NAWAZ KHAN: When the 
efficiency of the Indian Railways was 
supposed to be very high—in 1939. 

SHRI DAHYABHAI V. PATEL (Gujarat);   
Madam,  these figures are 



 

[Shri Dahyabhai V. Patel.] entirely 
misleading. First he gives figures about 
the efficiency of railways for certain years 
and he gives figures from 1st April. I think 
there can be no cleverer 
misrepresentation before the House. 

THE DEPUTY CHAIRMAN; I think We 
should listen to the Minister. 

SHRI DAHYABHAI V. PATEL: We want 
to understand the position clearly; we do 
not want to be misled. 

SHRI SHAH NAWAZ KHAN: So much 
for the criticism that punctuality has been 
secured at the cost of allowing more time. 

SHRI M. S. GURUPADA SWAMY 
(Mysore): May I know what was the 
punctuality rate in  1939? 

SHRI SHAH NAWAZ KHAN: Those 
figures are not readily available with me. I 
could give you from 1950 onwards. 

SHRI M. S. GURUPADA SWAMY: 
What was the figure for 1950-51? 

SHRI SHAH NAWAZ KHAN: Punc-
tuality, 1950-51—69-83; 1960-61— 79'67.    
No comparison. 

SHRI M. S. GURUPADA SWAMY: 
What about speed? 

SHRI SHAH NAWAZ KHAN: The speed  
has  increased proportionately. 

Now, many hon. Members wanted to 
know why the Railways were die-selising 
in areas in which there was plenty of coal 
and they were not using diesel 
locomotives in far South where they have 
to carry coal all the way. The reason is 
that we take to dieselisa-tion when we find 
that steam traction is no longer able to 
cope with the traffic in a particular area. 
When saturation point as far as steam 
traction is concerned is reached, then we 
switch over to diesel locomotion and that 
gives us room for running more trains and 
for quicker movement. This is the basis on 
which we switch over from steam to diesel 
traction and diesel traction is resorted 

to generally as a pre-move to electri-
fication. Where we find that steam traction 
cannot cope with the traffic, we switch on 
to diesel and as soon as we are able to 
electrify that line, we electrify that and 
move the diesels to some other section 
which has by that time become saturated 
for steam traction. That is the policy 
regarding dieselisation. Although we 
would very much like to use more and 
more diesel locomotives, the restricting 
factor is that these diesel locomotives 
have to be imported and the question of 
foreign exchange comes in. We also have 
to import the diesel oil. 

Now, my friendj Mr. Mani, wanted to 
know what was the policy for the use of 
diesel locomotives. Madam, generally the 
policy is to use diesel locomotives for 
hauling heavy loads such as coal and iron 
ore to the steel plants, or ore for export, 
and to save line capacity in areas where 
steam traction has reached the point of 
saturation. We have also decided on the 
use of diesel locomotives for moving 
traffic in the hilly sections. These are 
some of the sections which have been 
dieselised or on which it is proposed to 
use diesel engines during the Third Plan. 

BROAD GAUGE 
Rourkela-Bhilai Jhilimili-
Bhilai Karonji-Anuppur-Katni 
Katni-Bina Bina-Godhra 
Moghal Sarai-Saharanpur 
Barkakana-Chunar 
Chandrapura-Bondamunda 
Hospet-Guntakal-Raichur-Madrat 
Kiriburu-Visakhapatnam, and 
Bailadila-Visakhapatnam. 

METRE GAUGE 
Barauni-Amingaon 
Miraj-Hubli 
Kandla-Palanpur 

On the N. F. Railway we propose to 
dieselise the Lumding-Badarpur    and 
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the Rangiya-Rangapara North-Muk-
rongshelek sections. These are tne places 
in which we hope to use diesel 
locomotives. 

Now, Madam Deputy Chairman, almost 
every hon. Member who spoke on the 
Railway Budget in this House talked 
about the extreme overcrowding that 
there is on our railways. We are fully 
aware of it. During the Second Plan> a 
provision was made for carrying 15 per 
cent, additional passenger traffic, but 
actually we have carried nearly 25 per 
cent, additional traffic. In the Third Plan 
also, a provision has been made for 
increased passenger traffic of 15 per 
cent, again. And as I told the House the 
other day, in the fir t eight months of the. 
first year of the Third Five Year Plan we 
have already carried 9 per cent, additional 
traffic. 

DIWAN CHAMAN LALL (Punjab): 
Whose fault is it if under-estimating is 
done? 

SHRI M. S. GURUPADA SWAMY: 
What does it show? 

SHRI SHAH NAWAZ KHAN: I am very 
grateful to my hon. friend Mr. Santhanam, 
who is not here, for placing before the 
House in such a lucid manner the real 
problem of the railways. He has a very 
deep knowledge of the working of the 
Railways. 

SHRI SHEEL BHADRA YAJEE: 
Because he was formerly a Railway 
Minister. 

SHRI SHAH NAWAZ KHAN: And as the 
House will remember, he said that the 
Railways should be allotted Rs. 4,0001- 
crores and asked to plan for about fifteen 
years. Be that as it may. I can assure the 
House that if the railways are given 
sufficient resources and we are allowed 
sufficient time to prepare to meet the 
demands that are made on us, the 
railways will cope with all the goods and 
passenger traffic. But we can function 
only within the resources that are made 
available to us. That is the only "BmiTfcig 
factor.    Otherwise, given |he 

means, the resources and the time to 
plan, I, on behalf of the Railways, assure 
the hon. House that we shall fully live up 
to the expectations of the nation, as we 
have done in the past. 

Now, to cope with the increased traffic 
during the Second Plan 1300 miles of 
railway track were doubled and during the 
Third Plan 2,200 miles of railway track will 
be doubled. During the Second Plan, 
there was electrification of 1450 miles. 
During the Third Plan, we hope to electrify 
1200 additional miles. In addition, we 
have remodelled a large number of yards 
and built crossing stations, so that more 
and more trains can be run. During the 
year 1960-61, up to 31st October, 92 new 
trains had been introduced—77 on the BG 
and 15 on the MG—and the run of 66 
trains was extended. That is the way we 
are trying to cope with the traffic that we 
have to cater. 

Madam, I am aware that there has 
been a good deal of criticism and a good 
deal of apprehension expressed in this 
House regarding the transport of coal. 
Transport of coal is a very important 
problem, and it has a very vital bearing on 
the development of our industries and 
other progressive steps that we are 
taking. Coal forms 32 per cent, of the total 
originating traffic on our railways and 37 
per cent, of the total ton kilometres that 
our railways carry. Ninety-six per cent, of 
the coal that is produced in the country 
has to be transported by the railways. In 
the year 1961-62, we met in full the 
demands of the outlying coalfields. Where 
the daily average loading was of the order 
of 1200 wagons a day, it has now 
surpassed the figure of 1261 wagons a 
day. We could have done better, and we 
could have carried more coal from these 
outlying coalfields. It is unfortunate that 
the Kurasia coalfields, which wene 
capable of producing one million tons of 
good quality coal, caught fire and we 
could not utilise that coal. If that 
unfortunate accident had not taken place, 
perhaps this problem of 
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[Shri Shah Nawaz Khan.] shortage of 
coal in the South would not have arisen. 

SHRI AKBAR ALI KHAN: I ihink coal is 
quoted only as an instance. The 
question is about the whole traffic, both 
the private and public sectors, whether 
enough wagons are available. 
SHRI SHAH NAWAZ KHAN:   Now, a lot 
has been said.    I think many of the hon. 
Members perhaps    are    not quite  clear  
when  they     say,   "When large 
quantities of coal are available in the Bihar  
and Bengal     coalfields, why are you not 
able to lift all that?" As  I  said,  the  coal 
transport in the country is divided into the    
outlying fields—about which I have 
explained the  position—and    the    Bihar     
and Bengal coalfields, which provide 
about two-thirds  of  the  total  coal    in 
the country.    Now, that area has almost 
reached  the  saturation  point.    There is 
no  additional line capacity    available.    
Every mile of track   is    used. Every  
available train that    can     be pushed in, 
has already    been pushed in.    And all of 
a sudden we are told, "Now, you are 
expected to move one million tons from 
Bengal and   Bihar coalfields.    The  
Kurasia    coalfield  in Central India has 
caught fire.    Move an additional one 
million tons".    The problem is not easy.   
We have to plan for  it.    There  is no  
additional    line capacity available,  and if 
we are to carry additional traffic, we must 
have time to plan for it.    We have to lay 
additional  lines.    We  may  have     to 
change the system of signalling, from 
ordinary manual signalling may be to 
electric signalling or some other device  
may have to    be     adopted.    It just 
cannot be done off hand like that. It is not 
such an easy thing.    That is the  reason 
why we have not    been able to do it.   
Now, in the Bengal and Bihar coalfields, 
we have met in full the  requirements of    
all    the     coal washeries and all the 
requirements of the steel plants.    Some 
Members said that the pithead stocks had 
increased. Here is the actual position.   
The pithead stocks normally, when the 
total 

raisings in the country were of the order of 
32 million tons, even at that time, were 
about 2£ million tons. That was the time 
when thousands of railway wagons were 
stabled, and there was no demand for 
them. Even at such a time the pithead 
stocks used to be about 2£ million tons. 
And now what is the total pithead stock? It 
amounts to 3 J- million tons . When in the 
Third Plan we are planning to carry 
something like 97 million tons of coal, that 
certainly is not a very excessive stock at 
the pithead. 

SHRI BABUBHAI CHINAI; Will the hon. 
Minister enlighten us whether for these 
97 million tons the railways have plans to 
carry? 

SHRI SHAH NAWAZ KHAN: I am just 
coming to that. Now for the Third Plan, 
Madam, targets fixed for the last year of 
the Plan are 97 million tons, out of which 
60 million tons will be from Bengal and 
Bihar coalfields. There is a demand that 
this target should be further enhanced, 
and all necessary steps as far as the 
railways are concerned have been 
planned, and some progress has already 
been made. The output of wagons which 
was of the order of 1,000 per month has 
been enhanced at present to 2,200, and if 
necessary we will further enhance it. But 
the main difficulty, due to which the wagon 
manufacture slumped was shortage of 
steel difficulty in obtaining steel. For 
carrying coal from Bengal and Bihar 
coalfields, a daily supply of 8,347 wagons 
will be necessary. Washeries and steel 
plants will have their demands met in full. 
For other consumers, a target of 4,609 
wagons a day has been fixed. This would 
mean 1,211 wagons extra per day at the 
end of the Third Plan. 

Madam, some hon. Members said that, 
owing to the inability of the railways to 
supply raw materials, the Bhilai Steel 
Plant has had to limit its output. The 
House would remember that earlier there 
were all the BFRs, that is, a special type 
of wagons which 



 

are used for carrying big consignments of 
girders and steel and all that—big, long, 
open wagons. All those BFRs had to be 
collected and used for the operation in 
Goa. That had to have the first priority, 
even at the cost of restricting other traffic 
.somewhere else. When we collect all the 
BFRs from somewhere, put them at one 
place and send them somewhere else, 
that means a lot of dislocation. In the 
meantime, certain stocks had 
accumulated. We hav« cleared some of 
them, and we will clear the rest. But I 
would like to explain the difficulty that 
there was. It is not as if the Railways knew 
about it and they failed. It was an 
extraordinary situation, and we had to 
cope with it. Similarly, there was the strike 
of the Central Government employees 
that intervened in 1960. That could not be 
foreseen, and it had its consequences. 
Recently, Madam, there was a big fair at 
Hardwar, the Kumbh Mela, where 20 
lakhs of pilgrims came. We had to run a 
large number of passenger trains from all 
over the country. How are those to Tun? 
There is no line capacity available on 
those sections. The Morada-I>ad-
Saharanpur section is a very heavily 
worked section. It is running almost to 
saturation point. Now, to run a hundred 
additional passenger trains on that 
section, is not an easy job. That had to be 
done at the cost of the goods traffic. 
These are sometimes the extraordinary 
things that come in, and there may be 
some difficulty. 

Then my hon. friend wanted to know 
what we felt about carrying traffic during 
the Third Plan. I can assure him that we 
feel confident to lift the traffic that would 
be offering under the targets that had 
been fixed. We will have to run much 
heavier trains, and on an average the 
goods trains will have to carry from 75 t» 
100 per cent, heavier loads. That would 
be possible by running bigger wagons, 
what are known as BOX -wagons, that is, 
a wagon which carries about 55 tons of 
load, instead of 

20 to 22 tons carried by the ordinary 
wagon. By running these extra BOX 
wagons, we hope to cope with this traffic. 

Now, for the movement of coal, it was 
agreed that the movement would be in 
bulk and the State Governments were  
requested   to   open  up  dumps. In some 
places those coal dumps have been     
opened,  but     we  would  like continued 
co-operation from the State Governments 
to open more and more of these dumps,  
so that these heavy wagons can come as 
far as the dumps, unload,   go back     
quickly  and bring more, and from    the 
dumps to the consuming points it can be 
dispersed either by road    or by other 
lighter wagons.    That is the way we 
would like  the  State  Governments  and  
the public   to   co-operate     with  us.   We 
hope that more and more coal depots will  
be  opened,  by  which  coal  supplies can 
be made     more     effective. We are 
creating an additional capacity of 450 to 
500 BOX wagons per month. A  fair  
amount   of  this  capacity  has already   
been   created,   and   we   hope soon  to  
complete  this  figure  of  500 BOX  
wagons  per  month,     and  that would 
help us a great deal.   I would however like    
to say this    that, for loading  these  heavy   
BOX     wagons, mechanical devices have 
to be installed   at   the   loading   points   
and   also tipplers  at  the  factories  so  
that  the wagons      can    be    emptied    
quickly. Some arrangement like that will 
also have to be done.   We would request 
the coal industry to co-operate witn us   in    
loading     wagons     uniformly on  all the 
seven  days  of  the week. It is all very well 
to say that the railways  have  not planned 
to  carry  all the coal.   Madam, we send 
wagons to the  coalfields,   and  on  
Sundays  they stand  there  idle.    We     
cannot     find labour to load it,  and then 
later we get all the blame for it.    We    
would request   the  coal  industry to  co-
operate with us.    It is a national endea-
vour, and they should co-operate with us 
in uniformly loading all the wagons 
throughout the week.    But at present on 
Sundays about 800 wagons less are 
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[Shri Shah Nawaz Khan.] loaded.    
We  would request    the  cooperation of 
the coal industry in this respect. 

Some hon. Members naturally ex-
pressed apprehension regarding acci-
dents, and they felt that the people were 
working for very long hours and that 
possibly fatigue and overwork were 
responsible for the failure of the human 
element which was supposed to be 
responsible for most of the railway 
accidents. Madam, we are following 
strictly and faithfully the Award of Justice 
Rajadhyaksha who had laid down a duty 
of a continuous nature—54 hours a week 
on an average in a month and the 
requisite time is counted for claiming rest. 
The time for the day is counted from the 
time the train starts; but from the time he 
signs on to the time he signs up, all that 
time is taken into account when his 
average for the whole week or whole 
month is taken into consideration. So, on 
very few occasions people are made to 
work beyond ten hours, and in 
accordance with the Award of the 
adjudicator they can claim rest after 
twelve hours duty. 

My friend, Shri Ramamurti, thought that 
we were completely ignoring the railway 
employees and are not taking their 
opinion in running the_ trains. I would like 
to tell the hon. House that, on the 
Railways, we have a machinery whereby 
the railway employees are invited, in fact 
encouraged, to make suggestions and in 
certain workshops we have given hand-
some rewards to very valuable sug-
gestions that have been made by the 
railway employees, as a result of which 
the Railways have gained. "We have 
gained considerably from those 
suggestions and we propose to continue 
to seek such suggestions. 

My hon. friends, Shri Ramamurti and 
Shri Ghosh, thought that the Railways 
were victimising their employees. Madam, 
here are some of the figures. As a result 
of the general strike in 1960, 10.815 
employees were suspended for taking 
part in the ille- 

gal, strike; out of those, only 64 persons 
have not been taken back. They have 
been removed. Some were removed as a 
result of the orders of the various courts. 
Others were removed not for taking part 
in the strike but for intimidating the other 
colleagues, for using force, for sabotage, 
for holding up forcibly the workmen who 
wanted to go to their work or for 
assaulting the supervisory staff. Thi* is 
the type of victimisation of which we are 
held guilty. 

SHRI NIREN GHOSH (West Bengal): 
How do you say that they assaulted? 

SHRI SHAH NAWAZ KHAN: We know 
it. 

Then,  Madam,  he talked about the 
heartless  way  in  which  Rule   149  of the 
Establishment Code is being used for 
getting rid of the    railway    employees   
for  legitimate   trade     union, activities.    
This  thing is thrown     at our    face    
during     every     Railway Budget debate,  
and I want to reiterate here before this hon. 
House that no  railway  employee is  
removed for legitimate trade union    
activities under this rule.   We have used 
this rule to remove railway employees in 
cases of gross negligence in the operation 
of the  trains,   where  they    have    been 
negligent in dealing with    the safety of the 
passengers.   I know how keen the House 
is that we should tighten up discipline,  we 
should ensure that the railway employees 
are alert as far as the safety of the 
travelling public is  concerned.       Now,  
some    of     the negligent employees have 
been dealt with under this rule.   The 
country ir-keen that corruption should be 
tackled.    Where we find that it    may   be 
difficult  to prove  corruption  through' the  
legal  process  but where we are convinced 
that a particular employee is corrupt and 
where we have sufficient prima facie 
evidence through a departmental  enquiry,  
we  have used this. 

SHRI  NIREN    GHOSH:     Why    not 
charge-sheet? 
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SHHI SHAH NAWAZ KHAN: We 
charge-sheet also, but sometimes it is 
difficult to prove it in a law court. You 
know that the process of the law court is a 
lengthy one, and sometimes it is good to 
act quickly; it has a better effect. Then we 
have used this rule where we have found 
that there has 'been increasing 
indiscipline on the Railways. Some 
gentlemen who plead for the rights of the 
railway employees, I hope, they will also 
go and teach the railway employees the 
necessity for maintaining discipline. Some 
unions in the past have encouraged 
indiscipline; they have encouraged 
assaults on the supervisory staff, and to 
deal with these acts of indiscipline we had 
to use this section. That is where we have 
used this Rule 149, and again I would like 
to reiterate that it is absolutely wrong to 
say that we have utilised this to curb 
legitimate trade union activities. 

Then, Madam, I was amazed when I 
heard my hon. friend sitting opposite 
saying that Chittaranjan was a big prison-
house, where democracy was a mockery. 
The whole country knows that 
Chittaranjan is the pride of the whole 
nation. We manufacture some 200 steam 
locomotives every year in that factory, 
and we have already turned out five or six 
electric locomotives. During the Third 
Plan we are going to produce about 150 
electric locomotives also at that factory. It 
is a factory of which the whole country is 
proud, both from the point of view of out-
turn, from the point of view of discipline 
and from the point of view of the living 
conditions that have been provided for our 
workers. That is a model, I hope, for the 
whole country to follow and it will be a 
happy day when the whole country can do 
something like Chittaranjan. The only 
thing is that the conditions are so ideal, 
that the relationship between the 
Administration and the railway employees 
is so happy that people like my friends 
opposite have little room to exercise their 
usual  activities there. 

SHRI NIREN GHOSH: You have not 
recognised the only Trade Union that 
exists there. 

SHRI SHAH NAWAZ KHAN: It is no 
wonder that the employees do not listen 
to them, and we do not propose to allow 
any indiscipline or any subversive 
activities to go on there and spoil such a 
fine national undertaking. 

Then, my hon. friend said that, at 
the instance of some Congressmen, 
the construction of the Kharagpur- 
Haldia line had been given up, as if 
railway lines are constructed or given 
up because one Congressman does not 
like them. That is far from the truth. 
The actual position is that the propo 
sal for the construction of the 
Kharagpur-Haldia line has been in 
cluded in the Railways' programme 
for the Third Five Year Plan. The 
preliminary engineering-cum-flnal 
location and traffic surveys for this line 
have been sanctioned, and the field work 
of the survey has commenced. 
Construction of this line is included in the 
1962-63. Budget, and a provision has 
been made for a sum of Rs. 5 lakhs in the 
Budget for this year for the acquisition of 
land for this line. So, I hope my hon. 
friend will have    no    more 

anxiety regarding this. My 4 P.M.   
hon.  friend,   Shri  Mani    said 

that the BOBS wagons—they are 
a special type of heavy wagons— had 
been withdrawn because of defective 
design. No such thing has been done, 
Madam. All that has happened' is that 
there were a number of derailments, and 
so we have imposed a speed restriction 
of~Z5 miles per hour on these BOBS 
wagons. They carry very heavy load, and 
we do not want them to go too fast. That 
is what has been done. The design is 
being examined and, if necessary, some 
additional improvement will be effected. 

Can I carry on for another ten minutes? 

THE DEPUTY CHAIRMAN: Yoir have 
taken fifteen minutes. You can carry on 
for some time more. 
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SHRI SHAH NAWAZ KHAN: Yes, 
Madam, I shall take another ten minutes. 

I am aware of the deep feeling that 
there is in the country regarding the crime 
on railways, particularly murders, 
robberies and things like that, and I can 
assure the House that we in the Railway 
Ministry are in no complacent mood. This 
thing is worrying us"~a great deal. We 
have been constantly in touch with the 
State Governments to do whatever they 
can to curb these crimes on railways. The 
crime on railways is a law and order 
problem. The Railway Protection Force is 
meant primarily to look after Railway 
property including property entrusted to 
the Railways. Maintenance of law and 
order in passenger trains and on the 
station premises is the responsibility of the 
State police. This matter was put up to the 
Attorney-General for his views, and he 
also held the view that this was the 
responsibility of the State Government, 
that is, the Government Railway Police. 
They have to deal with this very important 
law and order problem. But we in the 
Railways have also been trying to do 
whatever we can. Meetings with the Chief 
Ministers of States and with the Inspectors 
General of Police in all the States have 
been held, and they have assured us of 
their fullest cooperation. Madam, there 
have been, on an average, 6—8 murders 
of travelling passengers in trains per year, 
and 151 robberies. The total number of 
murders reported" in the whole country is 
about 10,000 a year. While in the country 
as a whole about 30 per cent, of the 
murder cases are worked out by the 
police, on the Railways 60 per cenTT of 
the murders have been worker out. 

SHRI T. S. AVINASHLINGAM 
CHETTIAR (Madras): "Worked out" 
means what? 

SHRI SHAH NAWAZ KHAN: "Worked 
out" means that the culprits have been 
apprehended, that the murderers have 
been located and put up 

before the law courts. Whereas for the 
whole country the number of cases 
worked out comes to 30 per cent., on the 
Railways it comes to 60 per cent. Another 
very interesting figure I would like to give. 
Murders outside, that is in the area ouside 
railway premises, are 27 per million of 
total population, whereas on the Railways 
the murders are -5 per million 
passengers. But I derive no satisfaction 
whatsoever from these figures, and I can 
assure this House that this problem is 
receiving, and will continue to receive, our 
utmost attention. 

In the matter of ticketless travel, we 
agree that there is considerable scope for 
reducing the extent of ticketless travel. 
From the test checks that we have made, 
we find that there is 4-5 per cent, of 
ticketless travel on our railways, and on 
that score probably afeout Rs. 5 crores of 
our revenues leak out. We have done 
whatever was possible to reduce the inci-
dence of ticketless travel and we intend to 
tighten up the measures. We have 
introduced the system of checks by 
Railway Magistrates. Sometimes they go 
and establish their courts at a place 
moving in a lorry; the train is stopped at a 
mid-section, and the ticketless Travellers 
are produced before the Railway 
Magistrates who deal with them 
summarily on the spot. This has produced 
good results. The student problem in this 
has been a baffling one. We have 
contacted the educational institutions. We 
have brought it to the notice of the State 
Governments to help us reduce the 
incidence of ticketless travel, and all I can 
assure the House is that we shall spare 
no efforts in dealing with, this problem and 
to stop this leakage of Railway Revenue. 

SHRI N. SRI RAMA REDDY (Mysore): 
Do you give deterrent punishment to the 
ticketless travellers? 

SHRI SHAH NAWAZ KHAN: We put 
them up before Magistrates. Deterrent 
punishment is given by the Magistrates. 
We cannot give deterrent punishments. 
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Now Madam, there has been a demand 
voiced from various sections of the House 
that a commission should be appointed to 
look into the working of the Railways. The 
House is aware that there are the Railway 
Convention Committees which periodi-
cally look into the working of the 
Railways. Then the Railway Freight 
Structure Enquiry Committee made a very 
thorough probe into the working of the 
Railways. Then we get loans from the 
World Bank and they send their teams of 
experts, not frcm this country but from 
other countries— more advanced 
countries. Those, experts come here, and 
they probe very deep into every aspect of 
railway working; every aspect of railway 
working is probed into by those experts, 
and I am glad to inform this House that 
the opinion of those world experts is that 
the Indian Railways are functioning very 
efficiently, as efficiently as any other 
railway system in the world. The 
Estimates Committee also goes into the 
working of the railways and so, Madam, 
Deputy Chairman, I do not really think 
that there is any real need for such a 
commission. 

I am again garteful to all the hon. 
Members who have made such valuable 
suggestions, from which we shall 
certainly derive considerable benefit, and 
we shall try to implement all the valuable 
suggestions that they made. About 
departmental catering, there has been 
criticism. We shall try and improve it and 
give better satisfaction. 

SHRI DAHYABHAI V. PATEL: Madam 
Deputy Chairman, I am fortunate to have 
had the benefit of hearing the Railway 
'Ministry's point erf view about the 
criticism that has been made in this 
House on the working of the Railways. It 
was a coincidence that a Member sitting 
just behind the Deputy Railway Minister, 
from the same side, had quite a different 
tune to play. I am afraid I have to say that 
the Deputy Railway Minis-ter's reply in 
that respect    was 
J 80 RS—6. 

far from convincing. It is quite true that 
running the Indian Railways is a 
tremendous task. The magnitude of our 
population and other elements make it 
very difficult. Yet I am afraid the Railway 
Administration seems to be getting into a 
sense of self-complacency and is missing 
the main points, certain things which can 
be very easily remedied. 

Madam, whenever one thinks of Indian 
Railways, one thinks of inefficiency, the 
low standard of discipline and want of 
cleanliness. The Deputy Railway Minister 
just now quoted the foreign experts who 
had been invited and who had admired 
out railways. 1 do not know whether the 
foreign experts who came and travelled in 
this country by train as ordinary 
passengers, as IlL class passengers, or 
whether they went about in aeroplanes as 
most of the Ministers do. 

SHRI SHAH NAWAZ KHAN: They 
moved in trains. 

SHRI DAHYABHAI V. PATEL: It is the 
passenger'who knows where the shoe 
pinches and not the foreign experts who 
come and give us certificates. 

I have also, Madam, had an opportunity 
of going abroad and travelling in the trains 
there on more than one occasion. Even 
immeditely after the war, when material 
was scarce, when conditions were not 
good in Europe, things were not so bad 
as they are in this country today. The first 
thing that I would like to point out is the 
low standard of cleanliness. I am sure we 
remember that in our school days we 
were taught, "Cleanliness is next to 
Godliness". But under the secular 
Government of the present regime 
Godliness or religion has no place. 

SHRIMATI    C.    AMMANNA    RAJA 
(Andhra Pradesh):   Who said so? 

SHRI DAHYABHAI V. PATEL:  Ask your     
Prime     Minister.     Therefore, Madam,  
cleanliness does not seem to I  have any 
place at all. 



 

SHRI P. N. SAPRU (Uttar Pradesh): 
Cleanliness is reserved for the Party of 
which my friend is the leader. 

SHRI DAHYABHAI V. PATEL: Thank 
you. As regards railway catering, the less 
said the better. The predecessor of the 
present Railway Minister, perhaps in his 
anxiety to accommodate a large number 
of people who were at one time called 
depressed classes, or to do away with 
class barriers, employed a number of 
people coming from that class. There is no 
objection to that. But the standard of 
cleanliness should not have t»one down, 
particularly in the matter of catering. 
Madam, there has been, I suppose, a cry 
against the present type of catering and 
the experiment of departmental catering 
has not succeeded. 

Not to talk about catering, I wish the 
Minister had walked into a waiting room at 
stations, not the main stations, and seen 
for himself how things were. Madam, year 
before last I drove from here to Bombay. 
My car met with an accident at Thana. 
Therefore, I had to take a local train. 
When I went inside the railway station I 
found that the waiting room there was 
used by the railway staff, and the toilet 
room and everything was in a most 
horrible condition. Taps were not there. 
Washbasins were not there. The less said 
of the toilet the better. When this is going 
to improve, I should 1'ike to know. What is 
all this due to? I say that this is due to the 
fact that discipline is very slack on the 
Railways. If it is necessary to take action, 
the Railway Minister should not be afraid 
of taking action. Sometimes my friends on 
this side may criticise them for their 
action. Their action may be criticised as 
harsh, but the railways have an obligation 
to the travelling public, to the people too 
of this country who pay fare and freight 
that the railways earn. Their convenience 
should be the prime consideration. 

I do not say that the railway staff 
should be treated harshly. By all means 
treat them properly. If you walk  into  a 
railway  carriage on the 

Delhi station and if you find it unclean and 
you call the supervisor and the station 
master, he says, "Sir, what can we do? 
We cannot take any action." The 
enforcement of discipline has deteriorated 
so much that the ordinary supervisory 
staff has become completely ineffective. I 
hope the Railway Minister will apply a 
fresh mind to this problem and see if 
something can be done to improve this 
situation. 

Madam, the Budget proposals have 
ignored completely the recommendations 
of the Import and Export Committee which 
suggested a general rebate of 25 per cent, 
on all goods for export abroad. How is it, 
Madam, that a Committee appointed by 
the Govern-r ment of India makes a 
certain recommendation and the Railway 
Ministry throws it completely overboard 
and goes the  other way? 

Another thing that I wish to point out is 
that the Railway Ministry is entirely silent 
on the inadequacy of the railway transport 
available. Not only is it inadequate but 
wherever road transport is able to take off 
the load, things are being made difficult for 
them. Surely, the railways have a certain 
advantage over road transport and, 
therefore, they should not look at road 
transport as something that is competing 
with them. On the-contrary, it should' be 
considered as something that is 
supplementary to the railways and it 
should be encouraged in that sense. It is 
going to be a very long time in this country 
when the transport medium or the railways 
are going to find it difficult to have anything 
to transport. In a developing country such 
as ours, with the increase in trade, with the 
increase in industries that is going on, the-
railways are going to be faced with more 
and more problems, more and more goods 
to carry. Hence the attitude should not be 
of looking at road transport as something 
rival. On the contrary, it should be 
something that is supplementary or 
complementary. 

Madam, sufficient has been said   abotit 
coal shortage:     This  we have     been 
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experiencing for many years. The latest 
excuse or justifiable reason may be "fire", 
but may I know whether the Railway 
Ministry is never going to think of 
unforeseen circumstances and provide for 
unforeseen disasters? When disasters are 
coming every year in some manner or the 
other, can we not provide for some extra 
capacity that will last us in such 
emergencies? The gravity of the situation 
is that this year mills in Ahmedabad had 
threatened to close down in several 
places. Elsewhere, in Gujarat, mills did 
close down. Important industries had tc 
close down for several days That is a 
great loss to the country and what is the 
Railway doing about it? 

Madam, if the problem of coal cannot 
be solved, 1 would draw the attention of 
the" Railway Minister to the availability of 
oil in Gujarat. A quick switch-over to 
diesel and utilisation of oil, that is now 
abundant, by the railways will perhaps be 
one way of solving the problem. Gujarat 
has a number of industries but it has no 
coal. Coal there has to be brought from 
the coalfields in Bengal and Bihar, a 
thousand miles away, which is a great 
load on the railways. If the railways and 
the Ministry of Oil apply their mind to it 
ancTflnd a quick solution, perhaps they 
will relieve the railways and the country of 
many important problems and difficulties 
that    are there. 

Madam, I will draw the attention of the 
Minister to a few of the difficulties of the 
public before I close. There is always a 
bottleneck from Bombay to Delhi. The 
other day I went to the railway station to 
get a ticket for Bombay and I was told that 
my name was 29th on the waiting list. 
There is a simple remedy for this, a 
remedy which the people will welcome 
and which will not mean very much in 
terms of foreign exchange, as is often 
tried to be made out as an excuse. For 
long journeys people like to travel by the 
De Luxe trains. It is something that has 
become very popular. For Bombay we 
have twice-a-week service.   It Is the 
same in other direc- 

tions also, for Madras and    Calcutta. Why  
can  the Railways  not put    on one more 
train that will make it four frequencies a 
week?   And these train* carry a much 
larger    load    than   the Frontier Mail, as 
far as passengers are concerned.   They 
carry a much greater number of 
passengers.    There is also another 
advantage particularly    with regard to 
Bombay.    In   Bombay    we have two 
mail trains leaving Bombay. Both of them 
leave    in    the evening. Similarly there 
are two trains leaving Delhi and both of 
them leave in the morning.    If some body    
has    some work which makes it 
inconveient to go at that time,  then he haj  
to stay over for 24 Fiours atteast   or till he 
is fortunate enough    to get a train.    The 
attention of the Railways  have been 
drawn  to this  problem     again    and 
again.   Perhaps it cannot be solved so 
easily because of the connections all 
along the line.   It would interfere with a lot 
of other connections, I    agree. But 
providing an additional Ue Luxe in each 
direction, I think, will solve many many of 
the problems and    it would be something 
that the    people would welcome. 

I must also draw the attention of the 
Railways to their neglect of the needs of 
Gujarat. We had in Sau-rashtra so many 
railways. The Government have taken 
them over. There has been an 
improvement—I do not deny—since the 
Railways were taken over. Yet there is a 
lot of things to he done. The timings, 
connections, the same old carriages, the 
same old inconveniences in the trains, 
leaky roofs, leaky bath-rooms—all that 
continues. Of course, they are narrow 
gauge lines. Are you . going to do 
something about it? I know that in one 
case the Baroda State paid a large sum of 
money to the Railways for certain ra'il 
links with Saurashtra. The Railways have 
quietly misappropriated the money. They 
have not shown it in their Budget even. 
Whether they have credited it to the 
General Revenues or the general surplus 
or whatever if is, they do not even mention 
it now. This is a criminal neglect, when 
they have accepted the money on a 
certain obli- 
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gation—that money has become a big 
um by now and it has earned interest 
with the Railways—and yet the Railways 
failed to look at that area. I suggest that 
the Railway Minister applies his mind to 
this and looks at this problem—the 
connection with Saurashtra There is 
need to remove those slow and non-
earning narrow gauge lines and perhaps 
linking it up with M.G. or converting it fast 
to B.G. is necessary and more so with 
the development of the oil industry. 

There are a few other problems of a local 
nature.    I do not know whether  the   
Minister will  recall   that   a few months 
back there was a sort of satyagraha and 
somebody  went on  a fast in one of the 
trains in Saurashtra because they wanted 
a through carriage.     So many  stations     
have  been provided with" a     through     
carriage. Between    Halwad    and    
Dhrangadra they want a through carriage.    
If so many other stations have been    pro-
vided with it,   why not provide them also?    
Tt will mean a little trouble to the 
Railways.   Perhaps a better solution 
would be to provide them an extra train.   
Then the Minister will say that there are 
no engines.   How lone will you ask these 
people to wait?   I understand that tTfe" 
Railways are thinking of opening new 
lines.   Therefore I say that  you  are     
misappropriating     the money     When 
you have got money for   a   certain 
purpose  paid     to you years   ago,   you   
do not do that and you      open      other      
lines.      It    is not fair to the people who 
have paid you the money.   I do not say 
that you should not open other lines.   Do 
open other lines but you must not forget 
the  people  who  have  paid  you   the 
money on a certain condition and the 
conditions were accepted by the Rail-
ways.    You cannot say that it is the old 
administration that accepted    it. You 
have taken over the administration fully 
knowing all the implications and   all   the    
obligations  that    those Railways had. 

With the increase in the load of trains 
and the large number of goods trains  
and  the  speed   at  which  they 

are moving, I do not know what vtrt are 
heading for. Are our lines going to stand 
the strain or suddenly we will be told one 
day that these lines are going to stop and 
they are not going to last you very long? I 
am all for speed of trains. I would like the 
trains to go fast but is the Railway 
Administration quite sure that the speed 
at which we are running the trains today 
is the speed that the line can bear? The 
length, the load and the speed of the 
goods trains are something that should 
engage the attention of the Railway 
Ministry. I am not an engineer or a 
railway expert. I am glad to see that the 
trains are moving fast, that the goods are 
moving fast. If it is quite safe, I have no 
objection and I will be onlv too glad 

SHRI SHAH NAWAZ KHAN: There is 
plenty of margin. 

SHRI DAHYABHAI V. PATEL: If you 
have plenty of margin, I am very glad to 
hear it. The only point is, how long will 
your lines last? Of course, you have now 
your steel plants that will give enough 
number of rails. 

AN. HON. MEMBER: We have en-
gineers. 

SHRI DAHYABHAI V. PATEL: You 
cannot run the railways on engineers. 
You need rails and that is what the steel 
plants are manufacturing. If the steel 
plants are manufacturing enough of 
them and if the Railways are quite aware 
of their problems, I would be only glad 
but the problem really is that the demand 
in the country is increasing at a very 
rapid rate both for passengers and for 
goods. Are the Railways going to be 
satisfied with providing 5 per cent, or 10 
per cent, increase when the real demand 
is something like 70 per cent.? That is 
the problem of the Railways. How are 
you going to tackle it? 

SHRI B. P. BASAPPA SHETTY 
(Mysore). Madam Deputy Chairman, 
with very great pleasure I note 
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that the Railway Ministry has taken up the 
cause of the third class passengers by 
providing all the necessary amenities 
such as sleeping accommodation, 
number of fans in the third class coaches, 
mirrors in the bathrooms, more 
improvement of waiting rooms and air-
conditioned third class coaches between 
long distances, etc. but the Railway 
Ministry has now enhanced the 
passenger fares and the freight rates. At 
the same time they must consider this 
that while the passengers are net 
grudging to pay this small increase, yet 
they should be provided with necessary 
accommodation in the trains. Now the 
overcrowding in trains is very horrible and 
it must be reduced to a great extent. I 
trust that our Ministers, before imposing 
this enhanced tax, will bear in mind the 
necessity to see that overcrowding is 
reduced to nil. The Ministry is aware of 
the fact that there is a great demand for 
fresh lines in the country. It is their duty to 
see that disparities are reduced. I suggest 
that priority should be given to fresh lines. 
For the present, doubling of tracks and 
electrification of lines may be held over 
until the demand   for   fresh lines is   
fulfilled. 

In order to do justice to all the areas, 
regional passions and political 
considerations should not be allowed to 
weigh and they must not come in the way 
of sanctioning new lines. Madam, they 
say that on the basis of regional needs 
these investments and allocations are 
made. But it is very difficult to agree with 
the Railway Board or the Planning 
Commission when they say that in the 
absence of the necessary statistics and 
reliable data. In their absence it is difficult 
to agree that these sums have been 
allocated on the basis of the regional 
needs. There are no statistics at all and 
so, on what grounds do they say that on 
the basis of the regional needs they have 
allotted the funds and so on? The regional 
potentialities have not been taken into 
consideration and the economic 
backwardness of the country has n°t been 
considered at all.    In   the  absence  of 
these  things 

they say that on the regional n«ed» they 
have allocated funds for the new lines 
and the backward areas hav« remained 
backward for ever. 

India is a vast country and in the 
economic development of our country the 
railways have been playing a very 
important role and have helped to build up 
trade and to establish huge industries. But 
I regret to say that ever since the advent 
of freedom and after the integration of the 
Railways of the States, not even a single 
railway line, not even one furlong of 
railway line has been sanctioned in some 
States. For the last twelve years the 
Ministry has been saying that first of all 
the industrial centres would be connected 
by the railways. Secondly, they said that 
there should be quick transport facility for 
coal, cement, raw materials and finished 
goods and so on. Well, we fully agree with 
that and we did endorse that view and 
supported those measures. But at the 
same time they also assured us that the 
backward areas would not be neglected 
and that they should be brought up to the 
level of the rest of the land. But I am sorry 
to say that, whipped up by regional 
passions and political considerations they 
have sanctioned funds for the extension of 
railway lines in particular areas. Some of 
the States have suffered much for want of 
railway lines, and Mysore is the worst 
sufferer in this respect. Even though there 
has been a persistent demand, not one 
furlong of railway line has been taken up 
for construction. Madam, I would say that 
the following railway lines deserve 
immediate consideration of the Railway 
Ministry. First, there is the Hassan-
Mangalore line. Secondly, there is the 
Kadur-Chikmagalur-Saklaspur loop-line, 
which is a feeder line  to  the  Hassan-
Mangalore line. 

As regards the Hassan-Mangalore line, 
Madam, this question has been pending 
for more than 30 years and though it was 
proposed to be included in the first y<- of 
the Third Five Year  Plan,   n<      
provision  has  been 
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[Shri B. P. Basappa Shetty.] made lor 
taking up construction work on this line. 
Final location survey has been ordered 
and I do not know when it will be 
completed. The Salem-Bangalore line is 
lucky in getting Rs. 1 crore for 
construction. This line was taken up later 
and work has already started on it, but 
not on the Hassan-Mangalore line. This 
line is very important and I do not think it 
has anything to do with the development 
of the Mangalore Port. They had agreed 
to take up the construction work on this 
line in the Third Plan, but no provision 
has yet been made for it. The survey has 
been going on and I do not know how 
long it will go on, and when the work will 
be started. At least in the first year of the 
Third Plan the work should be started 
and some mud work could have been 
begun. But they have not done that. This 
half-hearted approach will not do. Mysore 
seems to be treated with step-motherly 
affection. 

Then there is the Kadur-Chikmaga-lur 
branch line joining up with the Hassan-
Mangalore line. This question also has 
been pending for a long time. When Shri 
Lai Bahadur Shastri was the Railway 
Minister, there was a deputation to him 
from Chikmagalur, travelling all the 
distance of 1,600 miles, and the question 
was discussed threadbare with the 
Minister in his chamber and the 
Chairman of the Railway Board also was 
presmt. The then Railway Minister, Shri 
Lai Bahadur Shastri assured us that this 
would be included in the First Plan itself. 
It was not and it was not there even in 
the Second Plan and now in the Third 
Plan we do not find it either. The survey 
for this line had been completed some 
eight years back. They had asked for the 
engineering report and the commercial 
report also. All these must have been 
received by now. In reply to one of my 
interpellations some six months back, I 
was told that the reports were not 
received. That was e surprise    to    me    
because      eight 

years      back      the        survey        had 
been     completed.    They     must have 
now received the reports and I hope the 
hon. Minister will enlighten us at what 
stage this question  stands now. This is a 
very important feeder line to   the Ha san-
Mangalore line because there   is   heavy   
goods   traffic   from Chikmagalur to 
Mangalore port. That is the centre for 
export and this area collects coffee and    
cardamom, papsr etc.   for    export    
through Mangalore port.      All    these    
commodities    are transported   to    
Mangalore      through this line.   There is t 
he Mysore Coffee Works Limited at 
Chikmagalur which exports   thousands  of  
tons   of   coffee through  Mangalore  to 
foreign  countries.   Recently,   the  
Geological    Department    surveyed    the    
Bababudan Hills   in   Chikmagalur and it is    
reported that there tlhey have discovered 
huge quantities of iron ore.   They say that 
for 25 years to come they    can extract  
iron   ore which can  be    exported    to    
foreign     countries.    This will also    earn 
us some   foreign exchange.    So all    
these facilities    are there and if this 
railway line is   put through, I am sure    
these backward areas will develop 
economically.   This is the Malnad area 
which is now very much neglected  and I 
do  not  know why  they  have not made  
any  provision for this line even in the Third 
Plan. 

Thirdly, it seems the Railway Ministry is 
considering to dismantle the Sagar-
Talguppa line. This question was 
discussed between the Mvsore 
Ccvernment and the Railway Ministry 
some years ago, when Shri Hanu-
manthayya was the Chief Minister of 
Mysore. They were convinced and the 
question of dismantling this line was 
dropped. I do not know why they have 
taken up this matter again. After all, it is a 
line which is only 9£ miles in length. They 
seem to have taken the profit and loss 
account only of this particular distance. 
Actually it is the Bangalore Talgupoa line 
which sh-mld be taken into consideration. 
They should take into consideration   the      
whole   line   from 



 

Bangalore to Talguppa. Instead of doing 
that they have considered only this length 
of 9i miles. This line is very necessary. 
There is the Jog Falls which s one of the 
wonders of the world. If this Talguppa line 
is connected to the Jog Falls, I am sure 
this will attract more and more tourists 
and foreign exchange. A large number of 
tourists come there even now every year 
to enjoy the scenery of the Falls. Also the 
Shara-^vati Project is started there which 
will cost about Rs. 60 crores. So, huge 
machinery will have to be transported to 
that project from Talguppa. When this 
project is worked up there and when there 
is so much need for this railway line, for 
the transport of goods and passengers 
and so on, I do not know why the Railway 
Ministry is considering the dismantling of 
this line which is after all a length of 9£ 
miles. This line was constructed by the 
Mysore Government and, after the control 
and supervision of the railways were 
taken over by the Central Government, 
now they are considering the dismantling 
of this line. I do hope they will now 
consider this question favourably and see 
that no further action is taken to dismantle 
this line. 

Madam, in Kadur in Mysore State, there 
is need for an over bridge. The town is 
growing on both sides of the railway line 
and the school-going children and the 
public very often cross the line when the 
trains stop there. That is really risky and 
the public there had asked me to move 
this matter before the Ministry and that I 
have done today. I have drawn the 
attention of the hon. Minister of Railways 
to the great necessity to have this over-
bridge a Kadur. Secondly, the backyard of 
the Kadur station is very bad. The 
municipal portion of the road is tarred but 
the portion of the road of Railway 
department is not tarred at all but only 
metalled. Its condition is hopeless, very 
bad, not at all good. Buses come and stop 
Were, the road is very very bad. I trust the 
hon. Minister    will consider 

this question also and see that the road 
belonging to the Railways is also tarred. 

And then, Madam, there is the question 
of the remodelling of the Bangalore City 
stat'on. That is very important. Bangalore 
City Station is one of the most important 
railway stations 'of the country and many 
foreign dignitaries visit Bangalore to enjoy 
the salubrious climate and the beautiful 
sceneries. But the station is very bad. 
When the Pime Minister visited Bangalore 
on some occasion, he expressed that 
Bangalore City Station should be 
remodelled and extended. I trust the 
Railway Minister will see that this is done. 

SHRI SHAH NAWAZ KHAN: It is being 
done. 

SHRI B. P. BASAPPA SHETTY:     I 
am glad to hear that it is being done, that 
they have given effect to the Prime 
Minister's suggestion. It requires further 
expansion. 

Lastly, the Poona-Bangalore line is very 
very bad and it is very difficult to travel on 
that line. We receive severe jolts and I. do 
not know whether it is due to some 
m'stake on the lines or mistake in the 
carriage. It is very difficult particularly for 
sick people and pregnant ladies to travel 
by this train. If you happen to travel by 
night in that route, next morning' you get 
pain all over your body because of the 
jolting. I d'o not know whether the hon. 
Minister has travelled on that line between 
Poona and Bangalore- 

SHRI    SHAH NAWAZ    KHAN:     I 
have. 

SHRI B. P. BASAPPA SHETTY: That 
line requires to be improved very much. 
Now, they are attaching air-conditioned 
coaches on this route but there are no 
passengers and the first class passengers 
cannot get accommodation because of 
these air-conditioned coaches. I think 
there is no necessity for the running of air-
conditioned coaches on this line. 

With these few words, I resume my 
seat. 
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SHRI MAHESH SARAN (Bihar): 
Madam, Deputy Chairman, everybody 
has been praising and rightly praising, 
the Railway Ministry for the greax 
improvement that has taken place in the 
working of the Railways within the last 
few years, but I would very much like to 
emphasise that when things are going on 
so well the few defects that are there 
should 'receive the attention of the 
Ministry and those defects should be 
removed. Madam, I was happy to find 
the amenities that have been prov'ded 
for the people, especially the third class 
passengers and I am keen to see 
improvements made in the case of third 
class travel. 

[THE VICE-CHAIRMAN (DR. A. SUBHA 
RAO)  in the Chair.] 

My own belief is that the third class 
passengers who give the major portion 
of the revenues to the Railways must get 
first preference and their comforts should 
be looked after first. Therefore, I am glad 
that we have taken up the construction 
of sheds which are very very necessary 
because the third class passengers used 
to feel absolutely sick under the hot sun. 
Provision of covered platforms has been 
a great boon to them. 

The provision of sleeping accommo-
dation for third class passengers free of 
charge in respect of distances over 800 
km. is really very welcome. In this 
connection, I have to draw the attention 
of the Ministry to the fact that three tier 
coaches are not at all suitable for the 
passengers. I have impressed this fact 
once before and I do that now, because I 
have been travelling in third class 
compartments and I find that it is 
absolutely useless to have three tier 
sleeping coaches because pe'ople 
occupying the lower birth cannot sit up 
till the middle tier is folded. They have all 
the time to lie down till the pergon 
sleeping in the middle berth gets up and 
comes down. It is also difficult to get into 
these upper berths. It really needs a lot 
of exercise to get into these berths. I 
have been pressing this point befors and 
I press it again so that :k* Ministry may 
think about it and nee 

to what great extent people are 
inconvenienced because of these three 
tier sleeping coaches. 

I wish now to point out some of the 
defects, one of which is overcr'owding. I 
really do not understand why move tickets 
are issued at intermediate stations to 
intending passengers when there is no 
accommodation. I have seen the plight of 
these poor peop'e running fr'om one bogie 
to another with their luggage not finding 
any accommodation. At least twenty to 
thirty people are left behind every day at 
important stations. The defect is not due to 
want of accommodation but because of 
bad planning at the time of selling the 
tickets. I very humbly suggest that the 
Railway authorities should see that only 
that number of tickets are sold at inter-
mediate stations as corresponnd to the 
number of seats available and it will be 
possible for them to get this information 
from the previous station. I think, Sir, so 
long as accommodation is not enough, 
something must be done to relieve the 
suffering of the poor third class 
passengers. 

The sweepers clean the first class 
compartments mostly but real cleaning is 
required in the third class compartments 
and I am sorry to say that no sweeper 
ever cares to clean the third class 
c'ompartments. I think the Station Masters 
should be fold that it is their duty to note in 
their diary whether the third class 
compartments have been cleaned or not. 
These third class passengers are the 
people who pay most to the railways and 
they are neglected. I feel sorry that 
enough attention has not been paid to the 
comfort of the third class passengers. 

As regards drinking water, I find that the 
men employed for supplying water are few 
and when the season is very hot and 
people are thirsty I find that in many 
stations even small and young kids are not 
able to get water. Therefore, attention 
should be paid to this aspect of the 
question and arrangements should be 
made to provide more persons for 
supplying drinking water at important 
stations. 
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Now, I have something to say 
regarding catering. When it was 
started, it was wonderful and people felt 
happy. Everybody was speaking highly 
about it but now slowly it has gone on 
declining from day to day. This is 
because there is no competition. The 
caterers now feel absolutely 
complacent that whatever food the 
catering department supplies, people 
will accept. I do not think this sort 'of 
thing can go on very long and unless 
arrangements are made to see that 
proper food is supplied, probably the 
health of the people will suffer. 
Therefore, I would very humbly suggest 
that special vigilance is necessary to 
see that proper food of good quality is 
supplied at these restaurants. 

Late running  of trains has  become 
very very    common these days.    We 
never heard  of it so very frequently 
before.    I was coming by the Upper 
India Express which leaves Allahabad at 
about 10 p.m. and reaches here at 
about 11-15    a.m. the next    morning. 
Now, that train came to Allahabad at 1-
30  a.m.   and     reached  Dehli  at     3 
p.m.  the next    day. I  can  very well 
imagine a train being late by ten    or 
fifteen minutes or even half an hour but 
not trains being late by hours and 
upsetting    the    arrangements    of the 
people.    All the     people who     were 
travelling with me had to go further up 
and their connections were missed. I 
feel  that vigilance    over all these 
things     has  become     slack.       
People should be careful    to see that    
when progress is made    'on every side,    
it should be all-round.    We should    not 
be complacent and leave things to go on 
in their own way.    Therefore, my 
submission is that strict vigilance has to 
be kept over the running of trains. 
Otherwise,     the  go'od  name     of  the 
Railway     Department    is  bound     to 
suffer.   The     next     question     is  the 
question     of accidents.      I am really 
amazed.    It  is really     sorrowful     to 
find  that  now  things  have  come     to 
such     s  pass   that     villagers  before 
boarding a train do a certain sort    of 
puja and they pray to God that they may    
reach home safely. There     are 

people who are anxiour to get telegrams 
of safe arrival because there have been 
so many accidents that people have 
begun to feel that anything may happen 
on the way when, the trains are running. 
Therefore, my submission is that these 
things have to be looked into. 

I was looking into the reports and I find 
that between 1959-60 and 1960-61 there 
has been a great increase in the matter of 
these accidents. In 1959-60 the collisions 
of passenger trains were 29 and the 
number increased to 35 in 1960-61. The 
total collisions increased from 129 to 146. 
Then again fires in trains and at stations 
were 326 in 1959-60 and they increased to 
434 in 1960-61. Cases of trains running 
into road traffic at level crossings were 127 
in 1959-60 and they increased to 181 in 
1960-61. Can this ;tate of things be 
allowed to continue? This gives a very 
very gloomy picture and it is said that 
disregard of rudimentary precautions by 
staff ia responsible for many of the 
accidents. This clearly shows that things 
have become slack and that strict 
measures are not being taken. After all the 
lives of people are very important and it is 
necessary that such accidents should be 
as few as possible. People who are 
responsible for negligence should be 
severely dealt with because the lives of so 
many are at stake. 

After having said all this, I do feel that 
on the whole we are making progress and 
there is every chance of our continuing to 
do s'o if we give attention to the facts 
which take away from the credit of the 
railways. We make speeches here in 
Parliament and they are noted down. But I 
would very much request the Railway 
Minister to see that those suggestions 
which are really useful and which are 
reaily necessary are given effect to. 
Otherwise the speeches in Parliament 
take away all the zest because after all it 
is no use going on speaking and speaking 
without Its having any effect. 
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[Shri Mahesh Saran.] 
In the end I have only to mention 

one word about the running of trains 
at a particular place. As you know, 
Rourkela is an important steel plant 
centre and I wish to tell the hon. 
.Minister how the pe'ople who go there 
are pu to great inconvenience 
becau ( are no convenient trains. 
Peoplt are anxious to go and see the steel 
plant there and a number of people do go 
there. But what is the position? People 
from Punjab, UP. and Bihar finds the 
trains very inconvenient. If one wants to 
go to Rourkela, the train from Funjab-U.P. 
side arrives at Tatanagar at 9-30 A.M. I 
would very much like the hon. Minister to 
see this point which I am trying to make. 
The train which comes from Punjab, UP. 
and Bihar side arrives at Tatanagar at 9-
30 A.M. and one. can get a train to 
Rourkela only at 4.00 P.M. so that from 9-
30 A.M. till 4' 00 P.M. the persons have to 
wait. Similarly for coming back one has to 
leave Rourkela at 5:15 A.M. or at 6 o'clock 
in the morning. There are two trains. You 
reach Tatanagar at 9.30 A.M. and you 
have to wait till 4.00 in the evening to get 
the other train. Therefore, if you want 
people to visit this place—and people are 
keen to go and see the steel plant— more 
convenient trains should be arranged. I 
hope the hon. Minister will look into this 
matter and see if something can be done 

SHRI DAYALDAS KURRE 
(Madhya Pradesh): Mr. Vice-Chair-man, 
Sir, I rise to support this Railway Budget. 
This discussion on the Budget has been 
going on for the past three days and hon. 
Members have pointed out the progress 
made by the Railways so far, and the 
drawbacks that have been noticed and 
suggestions have been made as to how 
those drawbacks could be remedied. 

Now, Sir, I would like to say a word 
about the opening of new lines. In this 
matter I fully agree with my 

hon. friend, Shri Sheel Bhadra Yajee, who 
has spoken on this question o! new lines. 
At the time of opening new lines those 
parts which are mostly neglected must be 
given the first chance because they are 
the parts which need new lines most. As 
was mentioned by him I would also like to 
say that Manipur, Tripura and Jammu and 
Kashmir are also parts of India. They are 
far-off and the people of those areas are 
very badly in need of railway lines. I must 
say that most of the people of those areas 
have not even seen a train. So my 
humble suggestion is that those areas 
must be given the first chance and new 
lines should be opened there. In 
connection with this, one hon. Member 
spoke about transport facilities. He said 
how he travelled from New Delhi to 
Kashmir and his suggestion was that 
instead of opening railway lines there 
should be transport facilities. I am not 
opposed to his idea of having transport 
facilities but apart from transport facilities 
there should be railway lines also for 
those people. No doubt it may mean 
some extra expenditure but still they 
should be given this amenity. 

Day before yesterday I heard the 
speech of my esteemed friend, Shri 
Gurupada Swamy. He expressed the 
view that the South had always been 
neglected by the Railway Department in 
the matter of opening new railway 

lines. I do not agree with him. 5 
P.M.   No doubt some parts have not 

been covered, but so far as the 
southern part of India is concerned, that 
part is developed. There the people are 
educationally and economically very 
sound. So far as industry is concerned, 
that part is strong enough. He had quoted 
Madhya Pradesh and Bihar and he said 
that to all these parts much attention is 
being paid by the Railway Ministry. 
Madhya Pradesh is no doubt a big State. 
It has a big area. There are more than 43 
districts. Some of them are very big 
districts and they are very backward. I 
may say that Surguja, Bastar   and 
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Raigarh, these three districts, are very big 
districts. I can say that one-third of 
Madhya Pradesh is covered with forests 
and in regard to the three districts which I 
have just mentioned, three-fourth part is 
covered with forests. I have just said 
about those people in Manipur and 
Tripura. Most of the people have not even 
seen a train. The same is the case in this 
part also. Half the people of Bastar and 
Surguja have not seen a railway train. 
When that is the casej what would be the 
position of their development? Apart from 
all this backwardness, these parts are 
covered with coal-mines and iron ore. 
Hon. Members might be knowing about 
the Dandakaranya scheme. The 
Dandakaranya scheme is running in 
Bastar district, about which I have just 
said. It is the most backward part. People 
do not know how to put on clothes. People 
do not know how to read and write. In this 
part we have the Bailadilla iron ore mine 
which we are proud of, but that part also 
has not been connected by railway. I am 
very glad to read in one of the reports that 
some survey has been made to connect 
this part with Jagdalpur and 
Visakhapatnam or some such place. Now 
that the survey has already been made I 
hope that in the coming years the work 
will be started. So far as the other part is 
concerned, Surguja is a very big district. A 
large area of it is covered with forests. 
Coal-mines are available there. Some 
parts have been opened up. The same is 
the case with Bilaspur, where the Korba 
coal-mine thermal plant is taken up. Very 
good things are going on there. 
Nowadays, our industry requires coal and 
it is one of the activities of the railways to 
carry coal. So, it is most important to 
connect all these places with railway lines. 
Having this in mind if the Railway Ministry 
is paying proper attention to these parts, 
what is wrong with the Railway Ministry? I 
presume that the Railway Ministry is doing 
its best for the welfare of the people, for 
the welfare of the nation, because coal is 
carried 

throughout the country and industries are 
being developed through coal and iron 
ore. We have got in that area the Bhilai 
Steel Plant, the Rourkela Steel Plant and 
the Durgapur Steel Plant all on the same 
line. We are proud of these plants. So, my 
humble suggestion is that all these parts 
which are very backward must be opened 
up. New railway lines must be opened in 
these parts. 

I would like to say a word about the 
activitives of the Railway Ministry relating 
to very simple things like waiting halls. I 
do not want to quote so many things here. 
I am much concerned with the South 
Eastern Railway, because I belong to that 
part. I know much more about that area. 
The first point is about waiting halls. The 
condition of some of the waiting halls is 
much more satisfactory. Three stations on 
the South Eastern Railway from Bilaspur 
to Calcutta and from Bilaspur to Nagpur, 
viz., Akaltara, Raigarh and Raj-
Nandgaon, have been taken in hand and 
now their work is most satisfactory. I hope 
that some other stations which are most 
important will be taken in hand and the 
waiting halls may be given suitable 
improvements. One station which is on 
the Bilaspur-Katni line is Kargi Road. 
Kargi Road is a good station, but it has no 
waiting hall. Only third class passengers 
can stay there. There is no place for first 
and second class passengers. So, an 
effort should be made towards that matter 
also, so that some extension work may be 
done. That station should be made in a 
proper state. 

I would like to say something about the 
refreshment facilities. In connection with 
this, especially from Bina to Bilaspur in 
Madhya Pradesh, I had spoken twice or 
thrice in the House. I am happy to find 
after going through the report that the 
railway station, Khongsara, has been 
selected for this purpose. This 
arrangement would be convenient to the 
passengers going from Bilaspur to 
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[Shri Dayaldas Kurre.] Katni. My next 
suggestion in this connection is that 
Umaria and Damoh should also be 
selected for catering and refreshment 
purposes, so that more facilities can be 
given to the passengers coming from Bina 
to Bilaspur via Katni or passengers going 
from Bilaspur to Bina via Katni. I hope that 
my suggestion in this connection will be 
taken into account and necessary action 
taken on the matter as early as possible. I 
would like to say a. word about education. 
About education, so far as I remember) I 
generally speak in the House. This time 
also I venture to say  a  word about 
education. 

SHRI SHEEL BHADRA YAJEE: For   
railway   employees? 

SHRI DAYALDAS KURRE: Yes, about 
those schools and those educational 
activities which are being carried On 
under railway control. For educational 
purposes a satisfactory amount of Rs. 
43,36,000 has been allotted for the South 
Eastern Railway for the year 1962-63. It 
comes under amenities for the staff. I may 
say that with this amount various educa-
tional activities may be started. New 
school buildings and new buildings for 
hostels to be attached to the schools may 
be constructed. In this connection there is 
a separate column for addition and 
alteration of schools. I am happy that this 
has been made by the Railway Ministry. I 
am happy that this huge amount has been 
allotted this year for this very good 
purpose. With regard to this matter I 
would like to say a word about a highel 
secondary school building and an 
attached hostel building at Bilaspur in the 
South Eastern Railway. It is a very good 
thing that there is a higher secondary 
school having a strength of more than 600 
students, but it has no school building 
about which I have just now said. That 
school needs a building. So, it is my 
humble suggestion that a little part of the 
amount which has been allotted should be 
spent for this very purpose, because the 
area needs a school 

building as well as an attached hostel 
building. 

With regard to the question of 
promotion and getting employments in 
Railway Departments by people belonging 
to the Scheduled Castes and Tribesi I 
would like to submit that the proper places 
should be given to them. So far as I 
remember, there is some quota fixed for 
them. But the quota which is fixed for 
those people is not being filled by the 
Railways. I understand that Scheduled 
Caste candidates are not available to fill 
the vacancies. My submission is that if 
suitable candidates are not available, they 
should wait for some time for suitable 
candidates. If suitable candidates are not 
available and if a promotion case is there, 
I want to know why coaching classes 
should not be held, as it has been 
mentioned in the report. Last time I had 
gone through the report and found that 
arrangement for coaching classes for 
those people had been made. Those who 
have gone through the training can be 
promoted and the vacancies can be filled 
up. It is my humble suggestion that this 
should be done, and I think the Railways 
will do their best for the welfare of the 
country.    Thank you. 

SHRIMATI C. AMMANNA RAJA 
(Andhra Pradesh): Mr. Vice-Chair 
man, many hon. Members have 
spoken and some have criticised very 
badly the Railway Ministry. When 
we get a chance to speak on the 
Railway Budget> it is not with a view 
to criticising but with a view to tell 
ing the Ministry about the 
hardships felt so that they 
may take these things into 
consideration and do whatever is pos 
sible. I know that they have been 
doing very well. They are extremely 
good people, and they are very anxious 
to help the public. Nobody can deny- 
that. Even though people may criti 
cise particularly with regard to third 
class travel, nobody can deny the fact 
that they have been doing quite a lot 
for them. 



 

There can be no comparison at all 
between the position in the past and 
what it is today. We are enjoying many 
great comforts—fans, sleeper coaches, 
dining car facilities, and all that. We must 
be grateful to them for that. All the same 
we have to say that there is insufficient 
accommodation as a result of which 
there is great overcrowding in third class 
compartments. It is a pity to see that 
peoDle are just thrown in like cattle. 
Once they get in they cannot get out. 
Many people must have seen their plight 
during their journeys. I do not know 
whether things should go on like this any 
more. We must do something about it. It 
is all because we require a great number 
of trains. Facilities are given, but they are 
not able to «njoy the facilities because 
they have 710 standing space even. 
Particularly women suffer a lot. I had 
been on the Consultative Committee for 
some time and I used to give a number 
of suggestions, but they were of no use. 
It is aranya rodan, that is, a cry in the 
wilderness. The Consultative •Committee 
merely meets, and I am sorry to say that 
not many suggestions are taken into 
consideration. Even when the Chairman 
is presiding and when we suggest 
something, he saysthat, it i-s not there. It 
is just because tt is not there, we are 
.suggesting that it should be there. I do 
not know why they have got a horse-like 
track, they just go in front. I do not know 
why these meetings should be held at all 
If they cannot take ruggestions into 
ronsideration. 

I have been suggesting for a long time 
that there should be separate 
accommodation in all classes on all 
trains for women. I seem to be the only 
woman in a big Committee of 20 or 30, 
and all of them are men. They say that 
sometimes there are women 
compartment-, which are not occupied 
and so they are going waste. How many 
other compartments do not go waste? It 
does not mean that we are asking for 50 
per cent, to be set apart for women's 
travel. We want at least one 
compartment   in each class,    first 

class, second class, third class, etc., be-
cause there may be some women who 
do not like to travel along with men 

SHRI  AKBAR   ALI   KHAN:     Quite 
right. 

SHRIMATI C. AMMANNA RAJA-Some 
women are compelled to trave' with men 
because they are afraid u< travel alone. 
That is a different matter. They are 
adjusted to it, not that they like it. But 
there are some wn men who. do not at all 
like to enter into men's compartment. So, 
it 1* great necessity to provide separate 
accommodation for women in all clas^e* 
and on all trains. I hope at least my 
speech here will have some effect. Both 
men and women feel very awkward when 
they travel together at night. They cannot 
change their dress, they cannot sleep 
comfortably, they are conscious of people 
who are there; and they do not like i< I 
know that men also do not like it_ and 
particularly, suppose there is . . . 

SHRI SHEEL BHADRA YAJEE: Co.. 
education h there.   What is the harm? 

SHRIMATI   C.   AMMANNA     RAJA: 
Education   is   different;   travelling is an 
entirely different matter, and they have to 
travel  at night.    And sometimes it so 
happens that a young girl is travelling 
alone in a compartment •long with some 
man.   You just imagine what her condition 
will be. Nobody  likes  it.    I   am  not  
suggesting that necessarily a man Is bad 
or something like that but it is not safe, it 
la not  nice.    So,   you  have  to  take  all 
these things into    consideration.   And 
also  many  women  travel  with  little 
children.   They have to attend to them 
and   all   that.    Therefore,   privacy  is 
necessary for women for these things. So, 
I hope that some attention will b<* paid  to 
this  aspect.    And also—I do not know if I 
am asking for too much —these upper 
berths   in   the   women's compartment   
are  of  no   use.    Many women do not 
use the upper berth at all.    They cannot 
climb up.    I have seen in the South, 
many trains do not 
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[Shrimati C. Ammanna Raja.] have 
upper berths at all in the   first class and 
second class compartments. If .omething 
like that is done to women, I will feel very 
grateful to this Ministry    because    
women    generally travel with children.    
The child cannot sleep down and the 
mother at the top, and neither the child 
can    sleep on the upper berth or the 
mother on the lower berth. It is a great 
difficulty felt and so many times men have 
to give away their berths to women, men 
who really sympathise with them, but 
there is little sympathy which we can 
expect these days.    Many    men    are 
not  chivalrous.    I  am not trying  to 
protect the women.    They themselves 
are selfish.    So, these upper    berths are 
of no use at    all.    These    3-tier sleeper 
coaches are there.    These  3-tier 
coaches will not be of any use to women    
because    it    is difficult    for them    just    
to    squeeze    themselves in.   So,    I 
have been      asking      for a separate 
compartment,    a    sleeper coach, for the 
women travelling, but they have not done 
it.   They have only enclosed a 6-tier 
portion something like a  compartment in 
the  middle.    It is of no use because 
there is a big corridor where men keep 
going up and down.    And not only that.    
These 3-tier compartments really will not 
be of much use to women.    If a separate 
3-tier sleeper coach can be given to wo-
men for comfortable travel, it will be good.    
But people may think    that I am   asking  
for  too  many  things  for women.   If you 
really think about it, you can understand 
that it is a necessity.    And also    even    
though certain compartments  in      some  
trains  have been set apart for women, 
when the train starts from Madras men 
get into  them  and will not budge.    There 
are quarrelsome people like me who insist 
that they get down.    They just put up    
with    that.    And    sometimes when it 
corner to Vijayawada, people like me find  
that men have occupied the    women's    
compartments.    They start  quarrelling,  
and it  is not good. The officers should 
see that men do not enter  the  women's 
compartment.    It is  awkward  
sometimes.  There are so 

many people known to us and we insist 
that they get down. So, the officers must 
insist that no man gets into a women's 
compartment. Otherwise^ women are put 
in a very awkward position. 

SHRI AKBAR ALI KHAN: But where they 
are vacant then men can occupy them. Is 
it not? Otherwise it will be a waste of 
public money. 

SHRIMATI C. AMMANNA RAJA-^o no. It 
will not go waste. It does not matter. I am 
talking about the third class compartment. 
Men cannot enter it just because there is 
no women there. Men may go somewhere 
else. They should not get into it. It gene-
rally cannot go waste. There will be at 
least one woman. They should not be 
denied that opportunity also. 

For a long time> for ever, there has 
been only one fast train between Mad. ras 
and Calcutta, and that is the Calcutta Mail. 
And it is extremely overcrowded. Even 
during the time of Shri Gopalaswamy 
Iyengar, I suggested that there should be 
an express train also, but he said that 
there was no necessity for such a train 
because there was no demand, which is 
not true. I know, all the classes are ex-
tremely overcrowded. They get filled up 
even in Madras with the result that we do 
not get any accommodation in it. That is, it 
passes through the Andhra area and none 
of us can get any accommodation. lSo) 
many times we just allow the train to pass 
through. It is of no use to us. It just passes 
through the Andhra area. It gets filled up at 
one end or the other, at Calcutta when it 
starts from Calcutta and at Madras when it 
starts from Madras. It is a very sad thing. 
And after all, Andhra is a very greatly 
populated area. They have got so many 
things to do. They have got to be travelling 
from place to place. The reult is, there is a 
charge against the railway staff sometimes 
with which I do not agree, that 
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they are trying to oblige the bus transport 
people because this travelling by train is 
so difficult that people prefer to go by 
buses, even if it is not liked by many 
people. I do not subscribe to that idea but 
people even think like this because things 
are made so hard; this train travel is made 
so hard, particularly on the branch lines. 
So, if only there is another through 
express train between Madras and 
Calcutta, much of this congestion will be 
relieved. 

Another thing is this. There is a holy 
place called Tirupati. Most of us know 
about it. If you want to go to Tirupati from 
any place, you have to change at least 
twice or thrice. People come there from all 
parts of India and it is very difficult for 
them because they all come with children. 
A number of them cannot be Coming to 
Tirupati often. They come only once in a 
while and most of them have to change at 
Gudur. From Gudur to Renigunta it is 50 
miles or so and to travel this distance it 
takes 3£ hours. Just imagine, to cover 50 
miles it takes 3£ hours. I mean, you must 
make it easy for people to go to places 
like that. I have been suggesting that 
there must be connecting trains from other 
areas to go through to Tirupati without 
having to change anywhere. There may 
be some difficulty about the metre gauge. 
This questi'on always comes up. That is 
why some friend has suggested that we 
must aim at converting all the gauges into 
broad gauge so that there may not be any 
difficulty to take the trains through. I hope 
that something will be done. This Gudur 
business must be eliminated. Trains must 
be allowed to go through to Tirupati. 
Suppose I have to go from Hyderabad, I 
have to change at Gudur and then at 
Renigunta and then I have to come to 
Tirupati. Of course, to go up the hill, there 
is the road. So, it should not be so difficult 
to go to a place which is so very 
important, so very near to everybody's 
heart, though Shri Dahyabhai Patel seems 
to    think that 

all the people   who  go   there are not 
religious; nobody can agree with him. 

Many people have talked about these 
corridor trains. They are a nuisance. I do 
not know why they have started them at 
all. You cannot place any luggage in your 
compartment and if you place it 
somewhere, there is no security about it. 
You can, of course, lock the doors when 
you go to sleep at night but if you want to 
go to the lavatory, any body can go to 
your compartment and walk away with 
anything they like because other people 
may be sleeping. There is nobody, no 
attendant, on the train. All the doors are 
open, anybody can walk in and walk out at 
any time. I have been writing long letters 
to the General Managers. My own 
experience was that once when I was 
going from Hyderabad to Bombay, there 
was a crowd inside because they could 
come in at any time. There was a group of 
about six or seven people sleeping near 
the lavatory. I just went there and got 
frightened. Anything could be done to me 
in the middle of the night. I was so scared 
that I walked back to my compartment. At 
the next station I woke up somebody, I 
complained and they were made to get 
down. But anything can happen. It is very 
unsafe. Last year, when I was coming 
from Hyderabad to Delhi, one man was 
standing near the door, and he simply 
walked away with my nice bronze sombu, 
the pot we carry with us to keep water in. 
It was such a nice pot and everybody 
used to look at it, people from Trivandrum 
onward. So many people make things like 
that in silver also. Probably he had some 
artistic taste, this man who walked away 
with it. But I want the railway people to 
replace that sombw. There is no safety at 
all. Anybody can walk in and walk out with 
anything they like and can lay their hands 
on. It is very unsafe. At least for women it 
should be the older type of first class 
compartments. I do not care what 
happens to men; they can take care of 
themselves. 
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THE VICE-CHAIRMAN (DR. A. SUBBA 

RAO) : It is time. Will you take more time? 

SHRIMATI C. AMMANNA RAJA: Just five 
minutes; I do not know if I can manage 
with it. 

Another thing I particularly want to 
emphasise is that there is no direct train 
rom Hyderabad, no through train from 
Hyderabad to anywhere else, xo any other 
city. It is always two or three 
compartments, two or three bogies 
attached to some other train. If I want to 
go to Delhi, I have some two or three 
bogies starting from Hyderabad and they 
are attached to the train coming from 
Madras and proceeding to Delhi at 
Kazipet with the result that we cannot 
expect any amenities—no sleeper coach, 
no De Luxe train and naturally no air-
conditioned compartments, no dining car, 
nothing at all, because it is just a few 
bogies starting from Hyderabad station. It 
causes a great hardship. Particularly after 
Hyderabad has become the capital of 
Andhra Pradesh, at least after that some 
attention should have been paid to it, and 
the Andhra Pradesh Government have 
been sending so many suggestions to the 
Central Government. But nothing has 
been done. They have asked for a 
separate Zone. A Zone need not be 
formed; we do not want a Zone if you 
cannot do it, but some things have to be 
done. If I have to go to Bombay, these few 
bogies are attached to the Mail or Express 
train coming from Madras at Wadi, and if I 
have to go to Delhi, at Kazipet, and if I 
have to go to Madras, also at Kazipet. 
There is no through train from a big city 
like Hyderabad to any other city, which is 
a great hardship. At least till some through 
trains are made to run on thh line from 
Hyderabad I would like to make this 
suggestion. There are two De Luxe trains 
coming to Delhi from Madras per week; in 
a week two De Luxe train?  are made to 
run from Madras 

to Delhi and vice versa. I want a train to 
be started from Hyderabad also to 
Bombay. Why should a particular portion 
be left out Of all these comforts? No air-
conditioned compartments, no sleeper 
coaches. If I want to travel in a sleeper 
coach to Delhi, I have to go by a different 
train to Kazipet and catch the train, and 
there, many a time, you do not get 
accommodation. I hope the hon. Minister 
will understand that this one area is made 
to suffer and cannot enjoy these 
amenities, which is really not right. Some 
time ago Bezwada station was 
rem'odelled, but even now it is not very 
comfortable; it is not very good. People 
who have the interests of the area at heart 
must be put in charge there. Somebody 
else comes there. So I suggest that when 
posting the officers the regional people 
must be taken into account. Only then the 
needs of the people of every area will be 
catered to; the necessities of every area 
will be met- 

There are so many stations where the 
platforms are not long enough and 
sometimes outside the platform people 
have to get down, because the train is too 
long. The mail and other trains are made 
too long. Sometimes I see that women 
with children have to get down like that, 
and a lot of hardship is felt. While in the 
South people are asking for bigger waiting 
rooms, retiring rooms, and all that, we 
have still to ask for levelling of platforms, 
lengthening of platforms; we have to ask 
for sheltered platforms in the absence of 
which they have to suffer in the sun and 
rain and all that. So I have been 
suggesting that the handicap should be 
given to the overdeveloped areas and 
some extra incentives should be given to 
the under-developed areas, as it is done 
in every other matter also. The result is 
that our aTea is still backward. When 
there was the South Indian Railway, a lot 
'of attention was paid by that Railway to 
promote travel facilities and passenger 
amenities between Madras and the area 
south of it.   But 
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this Andhra area was very much 
neglected in the past; likewise the Mysore 
area. Some amount is given to every 
Division; whether it is enough or not, 
some am'ount is g'ven to every Division, 
which doe- not meet the necessities at 
all. 

So these are some of the things. Some 
more things I can put to the hon. Minister  
in  person.       He  should  see 

that at least some of these things are 
attended to. 

Thank JK>U.S 
THE VICE-CHAIRMAN (DR. A. SUBBA 

RAO): The House stands adjourned  till  
11  A.M. tomorrow. 

The House then adjourned at 
thirty-five minutes past five of 
the clock till eleven of the clock 
on Thursday the 26th April 1962. 
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